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THE COAL MINES (NATIONALISATION) ACT, 1973

No. 26 OF ‘1973

[30th May: 1973]

An Act to provide for the acquisition “and transfer of the right,. title
- and-intterest of the.owners in respect of the coal mines specified

. the. Schedule with a -view to re-organising and reconstructing
such coal mines so as to ensure the rational, co-ordinated and
scientific devclopment and utilisation of coal resources consistent
'kW1th ‘the growing requirements of the country, in order that the
"“ownership and control of such resources are vested in the State

" and thereby so distributed as best to subserve the common good,
and for matters cornected therewith or mmdemal thereto,

2 LSRR

_ Be it enacted by Pathament in the Twenty-fourth Year of the Republic of
Indla as follows — ,

CHAPTER 1 : -

PRELIMINARY
S e Short title
1. (I) This Act may be called the Coal Mines (Nationalisation) Act, 1973.  and com-
mencement,
(2) The provisions of sectlons 30 and 31 shall come into force at once and
the remaining provisions of this Act shall be deemed to have come into force on
the 1st day of. May, 1973. : ,

i 2. In .this'lAc't,!' ;itilcSé the context'otherW_ise requires,— ‘ Definitions.
(a) “appoihted day” means the 1st day of May, 1973; '

 (b) - *fecal mme” ‘means a'mine in which there-exists one or more scams
of, cpal o . : . -

; 185
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(0 “company means a company as defined in section 3 of the Com-

panies Act, 1956, and includes a foreign company within the meaning of 1 of 1956,
section 591 of that Act; 8

(d) “Commissioner” means the Commissioner of Payments appointed
under section 17;

(e) “Custodian” means the Custodian appointed under sub-section
(2) of section 11, to take over, or carry on, the management of a coal mine;

(f) “Government company” has the meaning assigned to it by section

617 of the Companies Act, 1956; 1 of 1956,

" (@) “managing contractor’” means the person, or body of persons, who,
with the previous consent, in writing, of the State Government, has entered
into an arrangement, contract or understanding, with the owner of a coal

mine under which the operations of the coal mine are substantlally controlled
by such person or body of persons;

(7)) “mine” means any excavation where any operation for the purpose

of searching for or ebtaining minerals has been or is being carried on, and
muiudes—-

(3) all borings and bore holes; l B -/
(ii) all shafts, whether in the course of being sunk or not;
(i#) all levels and inclined planes in the.course of being driven;

(#) all open cast workings;

(v) . all conveyors or aerial ropcways provtded for brmgmg into
or removal from a miné of mmerals ot other arttcles or for the
removal of reftise therefrom

(vz) all lands, bulldlngs works, adits, levels, planes ma,chmery
and equlpments 1nstrumeuts stores, vehlcles railways, tra,mways

. and sidings in, or adjacentto, a mine and used for the. purposes
.of the mine; :

(vti) all workshops (includirig buildings, machinery, instruments,
stores, equipment of such workshops and the lands on which such
wotkshops - stand) in, or adjacent to, a mine and used substantlally,

for the purposes of the mine or a number of mines under the same
management;

4

(viif) all coal belonging to the owner of the mine, whcfher in stock
or in transit, and all coal under production in a mine;

“(ix) all power stations in a mine or operated primarily for supplying

electrlclty for the purpose of workmg the mine or a number of mmes
under the same management;

i e

(x) all lands, buildings and equipments belonging to the owner of
, o the mine, and in, adjacent to or situated oni the surface of, the mine
= where the washing of coel obtained from the mine of manufacture :
: thereﬁ'om, of coke i¢ catried om; S ' )

: o o (xi) all lands and buildings [other than those rcﬁbrred to in sub-
; ST clause (x)], wherever situated, if solely used for the location :of the

malagcmcnt sale or liaison omces, or for the residence of officers and
stgﬂ' of the mine;
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a mine, whether within i
lawfully due to such _eWner in relation to the mine in res
period prior to t/hé’ appomted day.

Explanat” jon.—The expression ‘“‘current assets”

dues fro /sundry debtors, loans and “advances
: Ws&meéfﬁrﬂe&hemgin%amentsmihwal%' ’

(i) “Mineral Concession Rules” means the rules, for the time being
in force, made under the Mines and Minerals (Regulation and Development)
Act, 1957;

(j) “mining company” means a company owning a coal mine, and in

relation to a foreign company within the meaning of section 591 of the -

Companies Act, 1956, the undertaking of that company in India;
(k) “notification” means a notification published in the Official Gazette,
0)] “prescrlbed” means prescrxbed by rules made under th1s Act;

(m) ‘‘specified date’” means sucl‘"ﬁate as-the Central Government may,
for the. purpose of. any .provision of this Act, by notification, speeify; e_md .
different dates may be specified for differeiit provisions of this Act; ‘

(n) words and expressions used heiein and not defined but defined it
the Coal’ Mmes (Conservatlon, Safety and Development) Act, 1952 have
the meanings, respectlvely, assigned to them in that Act; .

(0) words and expressions used herein and not defined in th1s Act ot
“in .the Coal Mines (Consetvation, Safety and Development) Act, 1952,
.but defined in the Mines Act, 1952, have the meanings, respectively,
_assigned to them in the Mines Act, 1952. :

CHAPTER T1i

 ACQUISITION OF THE RIGHTS OF OWNERS OF COAL MINES

3, 1y On the appointed day, the right, title and interest of the owners in relation

‘to_the coal mines specified in the Schedule shall stand transferred to, and- shall
‘vest absolutely in, the Central Government free from all incumbrances.

(2) For the removal of doubs, it is hereby declared that if, after the appointed
day, the existence of any other coal . mine comes to the knowledge of the Central

:Government the provisions of the Coal Mines (Taking Over of Management)

A-t, 1973, shall, until that mine is nationalised by an approptiate leglslatlon
apply to such mine. ”

L et

e

4. (J) Where the rights of an owner under any mining lease granted, or deemsd
to have been granted, in relation to a coal mine, by a State Governmient or any.
other person, vest in the Central Government under section 3, the Central Govern-
ment shall, on and from the date of such vesting, be deemed to have become the
léssee of the State Government or such other person, as the case may be, in relation
to such coal mine as if a mlmng lease in refation to such coal mine had been granted
to the ‘Central Government and the period of such lease shall be the entire period
for which such lease could have been granted by the State Governmient or swéh

T )
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' other perSOn under the Mineral Concession Ruies, and thereupon all the rights

Power of
Central
Gov-
ernment to
direct
yesting

of rigntsin
a Govern-
ment con-

pany.

under such mining lease, including surface, underground and other rights granted -

to the Tessee shall be deemed to have been transferred to, and vested in, the Central
Governmem

~(2) On the expiry of the term of any lease, referred to in sub-section (I), '

such lease shall, if so desired by the Central Govermnent,'be renewed, on the same
terms and conditions on which the lease was held, immediately before the appointed

da.y, by the lessor, for the maximum period for which such lease can be renewed
under the Mineral Concession Rules.

5, (1) Notw1thstandmg anythmg contained in sections 3 and 4, the Ceniral
Government may, if it is satisfied that a Government company is willing to comply,
or has complied, with such terms and conditions as that Government may think
fit to impose, direct, by an order in writing, that the right, title and interest of an
owner in relation to a ceal mine reterred to in section 3, shall, instead .of continuing
to vest in the Central Government, vest in the Government company either on
the date of publication of the direction or on such earlier or later date (not being
a date earlier than the appointed day), as may be specified in.the direction,

(2) Where the right, title and interest of an owner in relation to a coal mine
vest in a Government company under sub-section (Z), the Goversimernt company
shall, on and from the date of such vesting, be deemed to have ‘become: ‘the lessee

* in relation to,such coal mine as if a mxmng lcasc in relation to the coal mine had
- been granted to the Government company and the period of such lease shall

Propertiea
vested In
the Central

Govern- - .
“ment to.

be fr
from. . .
morigdges,
eie,

be the entire period for which such lease could have been granted under the Mineral

== Concessron Rules; and all the rights and liabilities of the Central (xovemment
~-in relatron to such coal mine shall, on and from the date of such vesting, be deemed

to have become the rights and liabilities, respectively, of the Government compaiy.

{3) The provisions of sub-section (2} of section 4 shall apply to a lease which
vests in a Governm®nt company as they apply to a lease vested in the Central
Government and references therein to the “Central Government” shall be construed
as references to the Government company.

6. (1) Allsproperty which vests in the.Central Government or in a Government
company under this Chapter shall, by force of such vesting, be freed and discharged
from any trust, obligation, mortgage, charge, lien and all other incumbrances
~affectingit and any attachment, injunction or decree or order of any court restricting

the use of- such property in any manner shall be deemed to have been with-
drawn.

(2) Bvery mortgagee of any property which has vested under this Act in
‘the Ceniral Government or a Government company, 4nd every person holding
any charge, lien or other interest in or in relation to any such property shall give,
“within such time and in such manner as may be prescribed, an intimation to the
Commissioner of such mortgage, charge, lien or other interest.

{(3) For the removal. of doubts, it is hereby declared that the mortgagee
of any.property referred to. in sub section (/) .or any other person holdrng any

_charge, lien or othex mter\est in, or in relation to any, such property shall be entltled

to claim, in accordance with his rrghts and interests, payment of the mortgage money

.or other dues in whole or in part out of the amount speexﬁed in relation to such

property. in the Schedule but no such mortgage, charge, lien or other interest

shall be enforoeable agamst any property whrch has vested in the Central Govem-
,ment or the Government compary. et e

A
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~"9.(1) Every liability of the owner, agent, manager or managing contractor
‘of a coal mine, in respect of any period prior to the appointed day, shall be the
lability of such owner, agent, manager or managmg contractor, as the case may
be, and shall be enforceable against him and not against the Central Government
or the Government company,

(2) For ’_che removal of doubts, it is hereby declared that——

(@) save as otherwise provided elsewherein this Act,no claim for wages,
bonus, royalty, rate, rent, taxes, provident fund, pension, gratuity or auny
_other dues in relation to acoalmine in respect of any period prior tu the

appointed day, shall be enforceable against the Central Government or the
Government company;

.-(b) no award, decree or oraer of any couri, tribunal or -other authorlty
in relation to any coal mine passed after the appointed day, but in relation

to any matter, claim or dispute which arose before that day, shall be enforce-

able against the Central Government or the Government company,

(c) no liability for the contraventlon before the appointed Eday, ol

Uatrad::
Csover iy

Be habk;' :
for prior

liabilities.

any provision of law for the time . being in force, shall be enforceablev '

agamst the Central Government or the Government company.

CHAPTER I'I]
: PAYMENT OF AMOUNT

8 The owner of every ‘coal mlne or group of coal mmes specnﬁed in the second :

column of the Schedule, shall be given by the Central Governiment, in cash and in’
the manner spec1ﬁed in Chapter VI, for the vesting in it, under section 3, of the rlght,
title ‘and interest of the owner in relation to such coal mine or group. of coal mines,
‘an amount equal to the amount specified against it in the correspondmg entry in

~ithe ﬁfth column of the: Schedule.

9. () In consideration of the retrospective operation of the pro'viSidns of
sections 3, 4 and 5, there shall be given by the Central Government, in cash, to the
owner of every coal mine or group of coal mines specified in the Schedule, an
amount equal to the amount which would have been, but for the provisions of
the said sections 3, 4 and 5, payable to such owner under the Coal Mines (Taking
Over of Management) Act, 1973, for the period commencing on the 1st day of May,

Paymient
of amount

.to owners

of coal
mineﬁ.

Payment

~of further

amount.

1973, and ending on the date on which this Act receives the assent of the President. =

(2) In addition to the amount referred to in sub-section (1), there shall be

given by the Central Government, in cash, to the owner of every coal mine or group .

“of coal mines specified in the Schedule, simple interest at the rate of four per cent.
per annum on the amount specified against such owner in the corresponding entry
in " the fifth column of the Scheduie for the period commencing on the date on
which this Act receives the assent of the President and ending on the date on which
payment of such amount is made by the Central Government to the Commis-
sionier, :

(3) The amounts referred to m sub-section (£) and sub-section (Z) shall be
in addition to the amount specified in the Schedule.

10. (1) Where, 1n pursuance of any decree, otder or injuniction of a court or
otherwise, the Central Government or the Custodian appointed under the "Coal
Mines (Taking Over of Management) Act, 1973, was prevented from taking over
the management of any coal mine, the owner of such coal mine shall render, with-
n sixty days from the date on which management of the coal ming is delivered to

detived

by the
owners
&l coal
mines

aftea'\thﬁ
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the Central Government or Government company; as the case may be, accounts
in_relation to the period commencing on the date of commencement of the said
Act and ending on the date of delivery of such management to the Central Govern-
ment or the Government company, as the case may be, with regard to the—

(a) assets and stores of the coal mine acquired or sold by him during - the
sard perlod

(b) .coal sold or despatched ‘during the said period;

(¢) income derived by him from the coal mine duririg the said period.

3 (2) If, on examination of the accounts referred to in sub-section (1), any
income is found to have been derived by the qwner from the coal mine during
the period referred to in that sub-section, such income shall be recoverable by the
Central Govérnment from the amount payable under section 8 to the owner of
such coal mine, and, the debt due to the Central Government on this account
shall rank as an unsecured debt.

(3) If no account is rendered by the owner of § coal mine within the perlod _
referred to in sub-section (I). or.if the Central Government or the Government

"'company has any reason to’ bélieve that the account rendered by such owner is

incorrect or false i in materral partrculars the Centrdl Government or the Govern-

" ment company may refer the matter to the Commlssloner and thereupon the Com-
- missioner shall determine the income derived by. the owner- from the coal mine
.'durm&y the perrod referred to in sub- sectlon (1), and take steps to recover the said,

1n, ome from the amount payable to.the.owner of the coal.mine under sectron 8,

as 1f the debt due to the Central Government on thrs account were an unsecured debt

- (4) No mortgage charge lienor- other 1ncumbrance in relatron to-a coal:

. :.mr_ne or any asset thereof shall be binding-on the Central Government.or ‘the -
. Government company if such mortgage, charge; lien or- other -ihcumbrance was -
.created, at any time during the period in which the Central Government- or the

Custodran was prevented, by any decree, order or 1nJunctron of a.court or. other--

twrse from taking .over. the management of the said coal mine.

CHAPTER 1V
MANAGEMENT, ETC., OF COAL MINES

_ 11. (7). The general superintendence, direction, control and management of

_the affairs and business of 'a coal mine, the right, title and interest of an owner in

_rel_ation to which have vested in the Central Government under section 3, shall,—

(a) in the case of a coal mine in relation to which a direstion has been
made by the Central Government under sub-section (/) of section- 5; vest
in the Government company specrﬁed in such directiofi, or

(b) in the case of a coal mine in relation to which no such drrectlon has
been made by the Central Government, vest in one or more Custodians
.. ..appointed by the Central Government under sub-section (2),
and thereupon the Government company so specified or the Custodian so appoint-
ed, as the case may be, shall be entitled ‘to exercise all such powers and do all
such things as the owner of the coal-mine is authorised to exercise and do; -

(2) The Central Government may appoint an individual or a Government

.company, as the Custodian-of a coal mine ir relation to which no drrectron has -

been-made: by rt under §ub-section.()-of. seation:5. -
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12, .(1).On the vesting of the management of a coal mlne in a Government '~ pyty of
~ company or on the appointment of a Custodian, all persons in Chalév of the. Eﬁgsr‘éféﬂ’ifn
management of such coal mine immediately before such vesting or appointment,, manage-
shall be bound to deliver to the Government company or the Custodian, as the z%zrﬁr?ifnes
case may be, all assets, books of account, registers or other: documents in their, to deliver

custody relating to the coal mine, ‘ 2%}:.“5&5’
(2) The Central Government may issue such dlrectlons as it may deem desir- ‘
able in the circumstances of the case to the Government company or Custodian
. as to its or his powers and duties and the Government company or Custodian
_ay also, if it-or he so desires, apply to the Central Government at any time for |
instructions as to the manner in which the management of the coal mine shall,
be conducted by it or him or in relation to any other matter arising in the course
of such management. )

(3) The Custodian shall receive from the funds of the coal mine, in relation
__to,,whlch he or it is the Custodian, such remuneration-as the Central Govern-
- ment may fix and shall hold office during the pleasure of the Central _Go,ver,nment.‘ .

13. The Custodian of ‘every ‘coal mine shall maintain the accounts: of such-
mine, in such manner and under such conditions ae may be prescribed.
CHAPTBR V

Pnovxsxons R!LAHNG TO BMPLOYEES OF COAL MINES'

: 14 (1) Every person wi }sawmkman Wlﬂlln the meamng of the Industrlal \ x
14 of 1947,  Disputes Act, 1947, and has Béen, 1mmed1atcly before the appomted day, in the.
g employment of a coal miré shall become, on and from the appointed day, an emplovees
employee of the Central Gévernment or, as the case may be, of the Government E?nﬁlo;f )
company in which the righit, title and interest of such mine have vested under this
Act, and shall hold offi¢s or sérvice in the coal mine with the same rights to pen-
ston, -gratuity and osh_et;mattcrs as would have béep admissible to him ifsthe . . -~
sighits in ‘relation to sueh coal mine had not been transferred to, and vested in,
the Central Government or the Government company, as the.case may be, and.con-. -
tinue to- do so unless and until his employment in such. coal mine is duly terminat-
ed or unti}-his remtiheration, terms and -.conditions of -ernployment are duly
o a}tered by.the Central Government or the Government company. '

'(2) The Central Government or the Government company in which the Tight;
-title and interest in. relation to.a coal mine have vested, may employ, on.mutually
-acgeptable terms and conditions, any person who is net a workman within the.
14 of 1947, -Toedning.of the Industrial Disputes Act, 1947, and who has been immediately.
‘before the appointed day, in the employment of a coal mine, and on such employ-
ment the said person shall become an employee of the Central Government or
the Government company, as the case may be. ' o

€3 Savc -as otherwise provided in sub-sections (I) and (2), the servues of"
-every person.employed by the owner or occupier of a coal mine before the. appomt- .
ed. day shall stand terminated on and from the specified date.

. (4) Notwithstanding anything contained in the Industrial Disputes Act, -

s of 1947, 1947; 6r in-any other law for the time being in force, the transfer of the services
df any officer or other employce of a coal mine to any other mine shall not. entitle =

suoh ‘officer or other employee to any compensatlon under this Act or any other-
14w for the time being in force and no-sich claim shall'be entertamed by any’”

‘eourt, tribweal or ?ﬂgcr autberity.
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(5) Where, under the terms of any contract of service or otherwise, any
person whose services become terminated or whose services' become transferred
to the "Central Government or a Government company by reason of the - provisions
of this Act is entitled to any payment by way of gratuity or retirement - bénefits

~.or for any leave not availed of, or any other benefits, such person may enforce
- his claim against the owner of the coal mine but not against the Central Govern-
ment or the Government company, : ‘

- Provident - 15, (I) Where ‘a coal mine has established a provident fund, ‘superan'nuasim

d oth : i Al
;‘L’nd;f " welfare or other fund for the benefit of its employees, the moies relatable to the

employees, whose services have become - transferred by or under this Act to the
Central Government or.a Government company shall, -out of the monies stand-
ing, on the appointed day, to the credit of such provident fund, superannuation,
welfare or other fund, stand transferred to, and vest in, the Central Govern-
ment or the Government company, as the case may be.

@) The monies which stand transfeired, under sub-section (2); to the Ccntral
Government * or a Government’ company shall be dealt with by that Governmem
. .or company,. asthe case may, be, in such manney. as may be prescmbed

Superannua- 16. Where the employment ofan empioyee stands terminated by reason - of sub-
:&: {},‘“&; section (3) of section 14 and such employee is not employed by the owner of the
t‘(‘)‘i‘ m‘g}‘g;ges coal mine in any of his other establishméns; stich owner shall pay to such employee
whose em- the amount ‘standing. at. -his; credit in.the provident. fund and also pay him the

- ployment ,pqunts due to him as superannuation, welfare and other benefits admissible to
hlm as if the employee had superdrinuated’ “or* sé

termlnated on the day 1mmed1ate1y precedmg th""’ specxﬁed date

CHAPTER VT
OMMiSSIONER OF PAYmms

Comrmis- | 17. (1) For the purpose of disbursing the amounts payable to the owner oF each

;‘fi‘;ge‘: coal mine or group of coal mines, the Central Government shall appomt such person
ments to be - s it may think fit to be the Commissioner of Payments '
appointed.

FP (2) The Central Government may appomt such other'pérsons as it miay think
fit to assist the Commissioner and thereupon the’ Commissioner may authorise one o
more of such persons to also exercise all or any of the powers exercisable by him
underthis. Act, and different persons may be .authorised to exercise different powers.

" “(3) Any pzrson authorised by the Commissioner to exercise any powers may
exercise those powers in the same manner and with- the same effect as if they have
' been conferred on that person directly by this Act and not by way of authorisation, .
(4) The salaries and allowances of the Commissioner and other persons: ap-
~ pointed under this section shall be defrayed out of the Consolidated Fund of India.

Payment by 18. (1) The Central Government shall w1thm thlrty days from the specrﬁed

the Contral Jate, pay, in cash, to the Commissioner for payment to the-owner of a coal mine,

ment. an amount equal to “the amount specified against the coal minein the Schedule .and

;‘.’"gl‘:’)ff shall also pay to the Commissioner such sums as may be due to the owner of a
coal- mine under section 9. ) S
(2). In addition to the sum referrcd to in sub sectlon (f) thc Ccntral b §

Government : shall pay; in cash, to the Commissioner, such amount as may become AN
dugto - the ownet of coal mine -in relatlon to

Govcmmcnn

5 ‘su\fm,\:él\c\f 22 S 193¢ 8.\
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{3) A déposit account shall be opened by the-Gentral Government, in favour V

-of the-Commissioner, in the Public:Account of India, and-every amount paid under

. this Act to the Commissioner $hall be:deposited by him to-the credit of the -said

~deposit account in the Public Account of India, and thereafter the said deposit
-account shall be operated by the Commissioner.

(4) Separate records shall be maintained by the Commissioner kin respeet

of each ceal mine in relat1on to which payments have been made to him under
this Act.

(%) Interest accruing-on the amounts standing to the credit of the deéposit
“atdount referred to in sub section (3) ‘shall enure to the benefit of -the owners-of
coal mines.

:(6) Referetices in this section-to the owner ‘of a-coal ‘miife shall, in relation
to a group of coal mines specified ih thié Schedule, be construed as references to

- the owner of that group of coal ‘mines.

419, (1) The Central‘Government or'the Governiiient company, as‘the case -
: may be, shall cause the books:in relation to each coal mine, the ‘management of 8
the period

which -has vested in it under the Coal Mines (Taking Over of Management) Act,

1973, to be closed and balanced as on the date immediately before the appointed
~day, and shall cause a statement of accoynts, as on that day, to be prepared,

w1th1n such time, 1n such form and in such mariner as may be prescrlbed in

_ relatlon to each such mine in respect of the transactlons effected by it during the
perlod for Wthh the management of such coal mme remamed vested in it:

Provided that ‘where two or more coal m1nes were owned before the com-

* mencement of this Act, by the same owner, a consolidated statement of accounts

may be prepared for all the coal mines owned by such owier.

(2) All amounts recerved ‘by thie Central G0vernment or the Government
comparny afteér the closure of such accounts shail, whére ‘such accounts ‘telate to
transactions effected before the appomted day, be iriclided in fhe said state-
ment of accounts in respect of the coal mine to which the said recelpt relates.

) “The Central Government or the Government company 1n Wthh the

: rlght title and interest of coal mine stand vested shall be entitled to receive,

up to the spe01ﬁed date, to the exclusion of all other persons any money, die to

) ’ihe coal mine, realised after the appomted day notwithstanding that the realisations
: pertam to a perlod prior to the appointed day:

Provided that wheré such- reahsa‘uons have not-been included in the stdte-

_-ment of accounts as on the day- immediately before the appomted day,a supple-

mentary statement of accounts shall be prepared and furnished, at such intervals

) as may ‘be piescribed by the Central Governmept or the Government company
to the owner of the coal mine.

(4) The liabilities of the coal mine (not belng liabilities arising out of advaneces
made by the Central Government or the Government company), which could not
‘be discharged by the appomted day, may be dlscharged by the Central Govern-
ment or the Government company up to the spe01ﬁed date, and every payment
so fifade shall be 1ncluded in the staterétt of accourits ds on the day tmmedlatelv
‘before ‘the appomted day, indicating therem the perlod in ‘relation to Wthh the
Payineitits were ‘thade:

of manage-

Provided that the ]1ab1]1t1es in relation to the perlod prlor to the appomted

day, whiéh have not Eeen dischatged on ‘or ‘before the spemﬁed ‘date, shall be
the hablhtres of the OWner ‘Of the coal mine

,,,,,

ment by the
Scntral
Government,
ée.
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(5) A copy of each statement of accounts prepared under this section shall
be delivered by the Central Government or the Government company, as ‘the
-case may be, to the Commrssroner and also to the owner:

Provrded that where the number of owners is more than one, on1y one
eopy of the statement of accounts shall be given to the owners for the beneﬁt
‘of a11 of them. :

6) The statement of accounts prepared under this sectron shall be audited
by a person who is quahﬁed to be appointed as an auditor of a company under
‘section 226 of the Companies Act, 1956, and the auditor so appointed shall receive =~ 1 of 1956,
from the funds of the coal mine, such remuneration as the Central Government
may fix.

(7Y The audit of the statement of accounts shall be conducted in suck
manner as thtjﬁzrtral Government may direct.

gl"“ms d‘Qto 20.JEVéry person having a claim against the owner of a coal mine shall prefer
i theC s -such claim before the Comrmssroner within thirty days from the specified date:

= T s, S

Provrded that if the Commiissioner is satisfied that the claimant was prevented -
by sufficient cause from preferring the claim within the said period of thirty days, - ' !
he may entertain the claim within a further period of thirty- days but not thereafter,

Tl 21. (1) Bvery person employed by the owner of a coal mine or group of coal
ﬁ’i‘;‘i?in to  mines may make a claim to the Commissioner to the. effect that the sums deducted
;;gc:[ql{ii I?cf under sib-section (4) of section 7 of the Coal Mines (Takrng Over of Manage-
“fnnd, ete. ment) Act, 1973, are not sufficient to meet fully the amount of arrears due to - 15 of 1973.

: “him, on the appornted day-within the meaning of that Act, frorn the owner of

' such coal mine or: group of coal mines,—

{a) in relation to a provident fund, pension fund gratuity fund or any
other fund established for the welfare of the persons employed by the owner
-of a coal mine or group of coal mines, or
(b) as wages, . :
a*\d that a sum equal tothe deﬁe1ency may be recovered from the ‘amount
' specrﬁed in the Schedule against the owner of such coal mine or group
of coal mines,

(2) Where a claim is made under sub-section (1), the Commrssroner shall
‘determine the extent of the deﬁcrency and shall, after such deterrnlnatron deduct
’ in the first instance, out of the amount paid to him under section 8, a sum equal to

stheextent.of the: deﬁcrency‘ determined by him. under this sub-section.

" (8) All sums’ deducted by the Commissioner under sub-section (2) shall,”
“in accordance with such rules as may ‘be .made- under this ‘Act, be credited’ by:':“'
‘the Eommissioner to the relevant fund or be paid to the persons to whom such
sums are due, and on such credit or payment, the liability of the owner in’ respect
~of all the amounts of arrears due as atoresaid shall stand- discharged.

) The deductions made by the Commrssroner under sub-section (2) shall
1ave priority over all other debits, whether secured or unsecured.

?riorit;;. ’ 22. (I) Save as otherwrse provided in section 21, every seeured debt due
ltr;_ f) (tehae rlon trom the owner of a coal mine or group of coal mines shall have priority over all
claims. other debts and shall be pard in accordance w1th the rights and interests of the

secured creditors,

@) Notw1thstandmg anythipg contarned in any other law for the time being
in force, there shall be paid in priority to all other unsecured debts, not being the -
amOun’rs advanced by the Central Government or the Custodian appointed

L. Renir boracd s Jog KECM) o 1993, ({0t (- S198),
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" 15of 1973, “under the Coal Mines (Taking Over of Management) Act, 1973, for the manage-
ment of the coal mine,— '

(a) ‘all sums due to the State Government including royalty and dead
rent : ,

® all amounts due in respect of any compensation or liability for '
8 of 1923 , compensation undér the Workmen’s Compensation Act, 1923, in respect
" of the death or disablement of any employee of the coal mine unless such | 1 G :
~“mine has, under suchfcontract with insurers as mentioned in seetionmlﬁ«wm- ‘SQ ) ]\\
 of the said Act, rights capable of being transferred to and vested in, the
. workmen; and '
(¢) all sums deducted by the employer from the salary-or wages -
“of any workman or other employee for credit to any provident fund, or
‘any other fund established for the welfare of the employeés of the coal
*mine but not deposited to the credit of the said fund.
(3) The debts specified in sub-section (2) shall rank equally among thera-
selves and be paid in full, unless the assets are insufficient to meet them, in which
case they shall abate in equal proportions and be paid accordingly.

23. (1) The Commissioner shall fix a certain dafe on or before which every Admi
_clalmant shall file the proof of his claim or be excluded from the beneﬁt of the or rejec
dlsbursement made by the Comm1ss10ner S of dmms’
i - 2) Not less than fourteen days not1ce of the date so ﬁxed shall be
. given by advertisement in one issue of the daily newspaper in the Engllsh
. language and one issue- of the daily newspaper in the reg10na1 language as the
Commissioner may consider suitable, and every such notice shall call upon the’
claimant to file the proof of his claim with the Commissioner within the time
: spec1ﬁed in the advertisement. '

" (3) Bvery claimant who fa1ls to file the proof of his claim within the t1me ,
speclﬁed by the Comm1ssmner shall be excluded from the dlsbursements made
by the Comm1ss1oner : '

v

(4) The Commlss1oner shall after such 1nvest1gat10n as may, in his opinion,

. be necessary and after gmng the owner of the coal mine an opportumty of re-

B fut1ng the claim and after g1v1ng the claimant a reasonable opportunity of being
heard 1n writing, adm1t or re_]ect ‘the claim in whole or in part. :

: (5) The Comrmssmner shall have the powe1 to regulate his own procedure "
in. all matters, arising out of the d1scharge of his funct1ons 1nclud1ng the place
or places at whxeh he willshold his. sittings and shall, for the purpose of making
any mvestlgatlon under this Act, have the same powers as are vested i a_civil
court under the Code of Civil Plocedure 1908, wh1le try1ng a suit, in respect
of. the following matters, namely — o

(a) the summoning and enforcmg the attendance of any Wltness and

* “‘examining him on oath; .
(b) the d1scovery and productlon of any document or ‘other mater}al
object produclble as evidence; :

S of 1908.

(c) the recept10n of ev1dencc on afﬁdav1ts,
(d) the issuing of any commission for the examination of w1tnes

o (6)~Any investigation before the Commissioner shall be deemed to be.a -
_ judicial proceeding within the .meaning: of sections 193 and 228 of the Indian
45 of 1860, Ponal Code and the Commissioner shall be deemed to be a civil court for the. -

5*1{3 MAQX'B%«:%M)B; 5.3 4»52)1«\ TN
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may-prefer-an-appeat-against-the-decisi to the pr1nc1pal c1v1l court of original

jurisdiction within the local limits of whosg jurisdiction the coal mine is situated:

Provided that where a person.who is.a Judge of.a High: Court is appeinted

to be-the Commissioner, such appeal. shall. lie. to: the. High Court for the. State .
" in which. the coal mine is situated; and such appeal shall be heard and disposed l
of:by not:less. than two Judges ofithat High Court, ‘_‘_\i

24. Where, after meeting the-claims adm1tMm of secured.crednors
and: unsecured creditors having. priority under; sub-section: (2). of, segtion 22,
the total amount of claims of other unsecured creditors admitied. by the Com-
missioner, does: not exceed:the-total amount:of: the money credited to. the account
of a coal mine, every such admitted:claim:shall;be paid:in full and;the balance,
if any, shall. be paid to, the. owner, but where such amount is insufficient to meet-
in full; the total amount of the admitted, clalms, all, such cla1ms shall abate in
equal proportions and be paid accordingly,

25, Every. amoupt advanced by, the Central Government or the Custodian,
~-as,the: case mgy be, for the.mapagement of, a, coal mine dur1ng the period in which

shajl be recovered from the 1ncome derived from the transactions which’ took
place at, .any, time after the commencement of the Coal- Mines (Faking' ‘Over of

Management) Act, 1973, but before the appointed day notwrthstandlng that such-

15 of 1973,
1ncome was derived after the appo1nted day: .

Provided: that: where: such 1neome is 1nsufﬁg1ent to meet, in full the total _
‘amount of the advance made by the Central Government or, the CUatodran; or
the. management ofthe coal mine, the Central Government may make a claim’
to.the, Commissioner - for, the deﬁmency and thereupon the ¢laim in respect of 'such
deficiency shall have prror1ty over the claims of all otheér unsecured credltors of
the coal mine 1nclud1ng those referred to in sub- sect1on 2) of section 22.

- Explanation.—In this. sectlon “Custodlan means the Custodran appomted

under the Coal Mines (Taking Over of Management) Act, 1973, 15 Of.., 1973

26. (1) If out ofthe. monies, paid to him i in relat1on to. a coal mine or. groupl '
of coal, mmes spec1ﬁed in the second column of the Schedule there is a balance :
left after meetmg the habrhtres of all the secured and unsecured cred1tors the
Comrmssmner shall d1sburse such balance to the owner of such coal mihe or;
group of coal mmes.

(2) Bgfors:- makmg any, payment to,the owner ofany coal ming, or group of
coal mines under sub-section (1), the Commlssroner ‘'shall satrsfy himself as to the ;
right of such person to receive the whole or any part of such amount, andin the - -
event of there being a doubt or dispute.as-to-the right:ofsthe-person.to- receive the
whole or any part of the amount, referred to in sections.8 and:9; the: Commissioner

~ shall: refer the matter: to the: courtand make. the.disbursement. iDAaQGord..%nce with
the decision of the court,

(3) For the removal of doubts, it is, hereby. declared that. the entries in the
fourth, column of the Schedule shall not be deemed to be conclusive as to the right,
title and interest of any person'in telation to any coal mine-specified:in. the corres-
ponding entries in the-second:column.ofithe.Schedule and:eyidenge shall;be ad-
mrssrble to estabhsh the-right, title and unterest of, any.persen; in; relatron tq,suqh,
coal'mine.
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(¢) In relation to a coal mine the operations of which were, immediately
before the taking over of the management. of such coal mine under the, Coal Mines
(Takmg Over of Management) Act, 1973, under the control of a managing contractor,
the amount specified in, the fifth column of, the. Schedule agamst such.coal mine shalil
be apportioned between the owner of the coal mine and such marnaging contractor
in such proportmns as may be agreed upon by or between the owner and such
managing contractm and in the event of there being no such agreement, in such
propomons as may be determ;neq by the court on_ a reference made_to it by the
Commissioner.

(5) Where any machinery, equipment or ather - property in a,coal. mine has

vested. in. the Central Government. or a. Government company under. this Act,

but such machinery, equipment ar other. property does. not. belong, to. the. owner

_ of such coal mine, the amount specified in" the- fifth column. of the Sghedule

against such coal mine shall, on a reference made to it by the Commissioner,
be apportioned by ‘the court between the owner of such coal mine and

the owner of such machinery, equipment or other property having due

regard to the value of such machinery, equipinent or other property on the appomt-
ed day,
Explanation.=-In- this- * section, “‘court”, in- relation to-a- coal mine; means- the

principal ‘civil court of, original jurisdiction: within, the local hmlts of whosgjuris-
diction the coal, mine is sitwated.

27. Any-money paid:to-the-Commissioner which remains: undisbursed :or-ug-. U;idisb_ursed

claimed: for-a period: of jheee years-from-the-last-day.on which-the-disbursemént: Zg u;ncll(;aémt-
n
was—made, shall be transferred by the-Commissioner to.the general- revenue-aceount: to be

of 'the Central Government; but a claim to any money, so transferred may be deposit-

preferred to the Central Government by the person entitled to such payment and ed to

th -
shall' be dealt with as if such transfer had not been made, the order, 1f any,. for er:l i.eer:,e_
payment of the claim being treated as an order for the refund. of revenue.

nue ac-
count.

CHAPTER VII

MISCELLANEQUS ‘ N

28 The: prqv1s1on$ of. thlS Act.shall have effect: notw1th$tand1ng anything, in Effect of
conglsten; therewith, confained in. any. other law for the .time- being,in. foreg:-or: in this Act on

any; instrument, haying .effect by virtue of. any. law- other; than this. Act; or- m;, any. otherlaws.
decree or, order of any, court, tribunal or other authority.

" 29. (1) Every contract entered into by the owner or occupier of any coal min:
¢ Contracts

~ for any service, sale or supply. and.in.force. immediately. -before. 1oz appointed day to cease to

shall, on and from the expiry of one hundred and twenty days from the appointed ﬂg}':sseff:g
day, cease to have effect unless such contract is, before the expiry of that period, fied by

ratified, in writing, by the Central Government and ‘in ratifying such contract overn-

ment.
the Central. Government: may. make such- alteranons or. modifications: therem as

it may think fit :

Provided  that the Central Government shall not. omit. to raufy a, comra,et
unless it is satlsﬁed that such contract is unduly onerous, or. has, been entered. Ainte.
in bad faith or 1s _detrimental to 1he mterests _of .the. coal.mine,.

(2) The Central Government-shall not omit to ratify a contract or make any
alteration or modification  therein. except after, giving, to: the.parties.to the contract

a reasonable opportumty of being heard. and, except . after- recording in. wiiting 1ts
easons for refusal to ratify the contragt,

7‘ Subs, \ma Ack 22 V| .(‘in’)’s.t_%
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Penalties. '30. /rAny person who,—

(a) havmg in h1s possesswn custody or control any property formlng " ]
part of the undertaklng of any coal mine referred to in the Schedule wrong-

* fully withholds such property from the Central Government or the Govern- f
'ment company, or

b) wrongfully obtams possession of, or retains, any property formlng,
part of the undertaklng of any coal mine specified in the Schedule or
“wilfully withholds or fails to furnish to the Central Government or any

person specified by that Government, any document relating to such coal
mine which may be in his possession, custody-or control or fails to deliver

to the Custodian any assets, books of account, registers or other documents

in his custody relating to the coal mine in respect of which a Custodian has - -
been appointed, or -

(¢) wrongfully removes or destroys/é.ny property of any coa\ln mine or
prefers any claim under this Act which he knows or has reasonable cause to
vbeheve to be false or grossly 1naccurate

shall be punishable with imprisonment for a term wh1ch may extend to two years,
or with fine which may extend to ten thousand rupees, or with both.

Offences by~ ~31. (1) Where an offence under this Act has been committed by a company,
SOMPANIES.  oyery person who at the time.the offence was committed was in charge of, and was k
e responsible to, the company for the conduct of the business of the company as well
* as.the company, shall be deemed to be guilty of the offence and shall: be liable to
. be proceeded against and punished accordlngly

Provided that nothing contalned in this sub sect1on shall render ‘any such k
person liable to any pun1shment if he proves that the offence was committed with- .
out his knowledge or that he had exercised all due diligence to prevent the com- n
mission of such offence. '

(2) Notwithstanding anything contdined in sub-section (), where any offence
under this Act has been committed by a company and it is proved that the
"¢ offence has been committed with the consent or connivance of, or is attri-
butable to, any neglect on the part of any director, manager, sécretary ot ‘other ,
officer of the company, such diréctor, manager, secretary or other officer shall be %
“deemed to be guilty of that offénce and shall be liable to be proceeded agalnst and "~ '
punlshed accordingly. e L - , -

Explanatzon —For the purposes. of th1s section,— . B N

(a) “company means any body corporate and 1ncludes a ﬁrm or other
association of individuals; and

(b) “director”, in relation to a firm, means a partner in the firm.

Mining ", 32. No proceeding for the winding up of a mining company, the right, title and
companieg 1nterest in relatlon to the coal mine owned by which have vested in the Central -
;‘ztw:g Ze Government or a Governrent company under this Act or for the appointment |
by the P of a receiver in respect ‘'of the business of the company, shall lie in any court

court. exCept with -the consent‘ of the Central Government.
Delegation - 33. (1) The Central Government may, by notification, direct that all or any. ’

of powers. of the ‘powers - exercisable by it under this Act may also be exerclsed by any , :
person or persons as may be spec1ﬁed in the notification

Q@,W:@{ L L. ,lra -4 ¢ 5@(%1@ q. L/[coeéﬁy,
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&) Whenever any delegatlon of power is. made under sub-section (Z), the

_person to whom such power has been delegated shall act under the d1rect10n
control and supervision of the Central Government. . ;

34, (1) The Central Government may, by not1ﬁcat10n ‘make rules to
carry out the provisions of this ‘Act.

. (2) In particular, and without pre_]udlce to the generahty of the foregoing

power, such rules may provrde for all or any of the followmg matters, namely —

make rules.

mak'e rules.

(a) the manner in which the coal mine shall be managed by a Govern ~

‘ment ‘company or a Custodian;

N\

; (b) the manner in which moniés in any ‘provident'-’or other fund referred-.

to in section 15 shall be dealt with;

(c) the form and manner in whxch the statement of accounts referred 7

to in section 19 shall be. prepared

(d) any ‘other matter which is requiredtb'be,f or rrfay be, prescribed.

(3) Every rule made by the Central Government under this Act shall be laid,
as soon as may be after it is .made, before each House of Parliament while it 1s in

sesslon for atotal perlod of thirty days which may be comprlsed in one session or
‘intwo or more-successive sessions, and if, before the expiry of the session immedias..": .-

tely following the session or successive sessions aforesaid, both Houses agree in
making any modification in the rule or both Houses agree that the rule
should not be made, the rule shall thereaftéer have effect only in such modified

form. or_be. of no. effect, as the casemay be; -so, however, that any such' . .
modification or annulment shall’ be w1thout preJudlce to the va11d1ty of anythln g

‘previously done under that rule.”

3s. If any difficulty arises in giving effect to the provisions of this Act, the
Central Government may, by-order, not inconsistent with the provisions o this
Act, remove.. the dlﬂiculty

s,

‘years from the appomted day

Power to
revenue
diffie

: " dulties.
Provided that no such order shall be made after the expxry of a period of two o



“Coul 'Minés «(Nationalisation)

200 [AcT 26
THE SCHEDULE
- (See sectlons 3, 8and 18)
Sl Name of the mine  Location of. the'sfiine Nattte arid ‘address of owhers of the ffine Amount
No. . ) (in rupees)
) r-;-*l-’ ‘ 3 i} 3 4 5
" ASSAM
Jéypore Coalfield
1. Bimalpore . Post Office Sibsagar Bimalpore Collieries Limited, Post Office 4,000
] - - . o Sibsagar. ,
2, Dilli Post Office Banhat, Dilli-Collieriés Association Limited; Post Office 4,000
Sibsagar, Tinsukia,
3. Jeyp‘o"re ‘Post-Office:Namrup Jeypore ‘Collieries (Private) Limited, Post Office 75,000
. ' Namrup.
- Makum Coalfield, Lakhimpur
4, Baragq[ja(i . Post Office Barago)ai Assam Railways and Tradlng C on‘pany Limited, ‘48,84,000
' : ) ‘Marghérita.
5. Ledo Post Office Ledo Assam Railways and Trading Company Limited, Amount in-
. : . Margherlta cluded in the

6 Namdang .

7. Tipong.. .

8. Koildjan .

9. Seelvata

. 10 Hutar

1l. Jagaldaga .

12. Rajhara

13. Bast-Bokaro

14, New Selected Dhori

15, Pure Dhori

16. Sclected Kargali

17. Hurrah Block JA

18. Hurrah Block IB

"Post Office Hutar

Post Office ﬁaféigalai “Assam Railways and Tradisg COmpaﬁy lexled
N : ’ Matgherita.
. . Post-Office Ledo Assam Railways and Tradmg Company lelted
: Margherita,
Mikir Coalfield /
. BBt Office’Koilafan - Koilajan Collieries Limited, Post Ofﬁce Dlmabur,
~ L ) Naga Hills. '
Post Office Diphu, Hira Padda D1pa11 Dutta Shlllong

District Mikir Hills.
~ BIHAR
-Daltonganf Hiatar Coalfield; ‘Palaran
Sone Valley Portlind Cément Compaﬁy Timited,

Colliery. ) Post Office Japla, Palamau
"Podt Offics Latdhir, ‘8Kt S.K. Dutta,
Palamau. 23/P/1A, Mabicktola Main Road Calcutta- 54
Post Office Rajhara Ram Saran Das & Brothers, 18, Netajl Subhas
Colliery. Road, Caleutta-1.
k East Bokaro Coalfield, Hazaribagh |
Post Office Pichri East Bokaro Colllerles Company (Private) -
Limited, Post Office Pichri.
Post Office Bermo " Gopal N, Singh Krishna N. Singh, -Govind

N. Singh, Shyam N. Singh, Girdher N. Singh.
Nominated Owner : ‘
Shri Bhuneshwar Goswami, Post Office Bermo,

Hazaribagh.

Post Office Tantri Pure Dhori Colliery Company,

Tantri, Hazaribagh.
Vaydanji J-Dave, Post Office Box 8, Jharia."

Post Office
Post Office Pichri

Hurrah Coalfield (Santhal Pargand)

~ Fulberia, Post Office Ideal Mining Combine, Post Office Mahagama,
Mahagama., District Santhal Pargana.
Post Office Mahagama Dwaraka Prasad Marwari, Post Office Mahagama,

District Santhal Pargana

amount speci-
fied against

"SI No. 4

4,000

Amount in-

_cluded in the

amount spem-
fied agamst
S1. No. 4

38,000
4,000

2,98,000
4,000

6,617,000

15,000

4,80,000

29,200

1,73,000

5,000

4,000

*This amount includes the amount payable in respect of coal mines specified against S1. Nos. 5 and 7.
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Sk Name of the mine Location of the mine Name and address of owners of the mine Amount
No. : N . ) (in:rupees)
1 2 3 4 5
19.. Bergo. Post Office. Denro Khudiram Seal, Post Office Dhanro (Santhal 4,000
(Santhal Pargana). Pargana).
20. :Churi Jilwari Post Office Godda Fulchand )Ram, Post Office Godda (Santhal 4,000
Pargana
21 Lalmatia . Post-Office Mahagama Messts. S.P. Coal Enterprises, Post Office Maha- 18,000
- gama, District Santhal Pargana. -
22 Paharpur . ~.. Post Office Mahagama S.P. Coal Enterprises, Post Office Mahagama 7,000
- . (Santhal Pargana). ,
23. Paul’s Chilgo . Post Office Amrapara Paul Brothers, Post Office Jamtara (Santhal 4,0 00
) (Santhal Pargana), Pargana), - .
24. Simlong . Post Office Dhamni H.N. Bhagar, Post Office. Barhait (Santhal 4,000
Pargana). ’ )
’ Jainty Coalfields (Santhal Pargana)
25'. Bhawanipur’ Post Office Chitra " Sidheswari Prasad, N. Deo, Post Office . Chitra 13,000
- ; ) (Santhal Palgana)
26. Central Saharpuri Post Office Chitra ‘M.N. Singh and’S.S. Singh, Post Office Chitra 15,000
: S (Santhal Pargana).
27. Chatkam , Post Office Dhamni H:N. Bhagat, Post Office Barhait (Santhal 4,000
o ) © (Santhal Pargana). - Pargana). ;
28. Chitra Central . . Post Office Chitra B.N. Mandal and Company, Post Office Chitra 7,000
L . - o ) (Santhal Pargana). - :
29. East Damagorah. . Post Office Kukraha ~ R.N. Singh, Post Office Saroth. 15,000
30. Gandharb - . . " Shri Tibriwal, Post Office Deoghar. 4,060 .
. 31. Girija . . . - Post Office Chitra Shri M.K. Singh, Post Office. Chitra (Santhal- 4,000
. : . . Pargana). .
32 Haripur . . - Post Office Mahagama’' Purushotte;m Das, Post Office’ Mahagama (Santhal - 4,000
S Pargana i
33;-Harinsingha (Coal-Pit) . Village and Post'Office.- Biswanath Himathsingha, Village and = Post. .. 4,000
) : Dumka  (Santhal Office Dumka (Santhal Pargana).
o Pargana), -
34. Jayanti Central ,. .. : Shri O.P. Santhaha, 16, India -Exchange Place,-. . 54,000
. . Calcutta-1.
35. Jayanti Khas .. Shri Saligram Prasad Singh,. Post . Office 4,000
* Madhupur. - ) )
36..JilwariNo. 7 . Shri Jagannath Prasad Bhagat, Post Office -4,606
s p Saraunri. ’
37. Mondal’ s Damgora -Post Office Chitra.’ C.C. Mondal, Post Office Dlshergarh Burdwan. 15,000
: East Sec. (Santhal Pargana).
38. Mondal’s Damgora Post Office Chitra AX. Bhaduri, Pest Office Chitra (Santhal 4,600
West, : (Santhal Pargana). " Pargana). : L
39. North Saharjuri . Shri AP, Singh and Others, Post Office Kukraha, 7,000
40. Patrika . . . PostOffice Chitra - Shri- N.K. Singh, Post Oﬂice Chitra- (Santhal 6,000
. Pargana).
41 Phulberia . . . Shri M.P. Marwarl, Post Office Mahajama. 5,000
42.. Saharjuri . . . Post Office Kukraha M.G. Mishra, Post Office Kukraha. 17,000
43, Tarabad Bootbari . Post Office T.K. Gram  Sri Durga Jamjuri Coal Company (Private) 4,000
. Limited, Post Office. Batakar, Dlstrlct .
. BUrdwan.
44, Tulsi Dabor . « Post Office Chitra Nalini Kumar Singh, Post Office Chitra . 19,000
(Santhal Pargana).
Fharia Coalfield
45, Agarwal Godhur . Post Office:Kusunda- Agarwalla Godhur Coal Company, Post Office 95,000
) : Kusunda, Dhanbad.
46. Baramessia Sikarichuck Post Office Tundoo Thallfur Rama Avtar Singh, Post Office Tundoo, 49,000
) : . Dhanbad.
47. Baherabera Chuck , Post Office Tundeo Thakur Gupteswar Prasad Smgh Post Office 45,000
) - Tundoo, Dhanbad.
48. Barwabera . . Post Office Nawagarh B.T{llguna(li and Brothers, Post Office Nawagarh; 73,000
o . ~ Dhanbad.
49. Barora . . . Post Office Nawagarh.  Barora Coal Concern, Post Office Nawagarh, 4,26,000

16 Law—27,
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[acT 26
Si.-' ‘Name of the miﬁe . Location of the mine Name and address of owners of the mine . Amount
No. ' : (in  rupees)
1 2 -3 4 5
50. 'Bastai;olla . . . Post Office Dhansar Bastacolla Coal Company Limited, Post Office 23,32,000
. ‘Dhansar, Dhanbad.
51, Basudev ‘A’ Post Office Khas A.B. Jugdutt and Company, Jharia. . 9,000
(Narayan seam) Jinagora. _ _
52, Bera Colliety -, Post Office Jharia - Bera Colliery Company, Post Office Jharia. 12,28,000
53. Bright Kusunda Post Office Dhansar Bright Kusunda Colliery Company, Post Office 4,000
. Dhansar, Dhanbad.
54. Bright Tasra Post Office Sindri Seth Jharumal, Post Office Sindri, Dhanbad. 18,000
§5. Basudev‘A’ Post Office Khas Jeena-  R.B. Jugdutt and Company, Jharia. ) 17,000
gora. )
56. Banerjee’s Dobary Post Office Jharia - S.B.Banerjee and Sons, Post Office Jharia. 4,000
57. Central Ganeshpur Post Office Nawagarh Shyamla] Sunda and Company, Post Office 41,000 .
oL . : : - Nawagarh, Dhanbad. R
58, Central Kendwadih . Post Office Nawagarh Narsing Harji, Post Office Nawagarh, Dhanbad. _2,88,(_)00 )
59, Central Kessurgarh . Post Office Nawagarh . Bhalflob%digarwalla Post Oﬂice Nawagarh, 80,000
: o . Dhanba o .
60. Central Bathardih Post Office Katrasgarh K.X. (}thandra & Brothers, Post Office Katras- 76,000
o - _ ' : gar o
61. Central Sinidih . . Post Office Tundoo - Srimati Manjula Devi, Post Ofﬁce Tundoo. _ 4,000
62, Central Golukdih . Post Office Jharia Srimati Jyotsna Devi, “Nilachal”, Post Office 44,000
o S : : - Sitarampur, Burdwan. S
63, Central Dobary ., - Post Office Jharia - Sﬂm&llltl Ja:iyantl Devi; Post Office - Jharia, 42,000 -
o ) * Dhanbad. _ .
\:64, Central Keshalpur .. Post Office Katrasgarh Moolii’ Nd Cholia, Post. Office Katrasgarh, 1,01,600
. * . Dhanba
‘65, Central Godhur Post Office Kusunda- Central Godhur ‘Colliery Company, Post Office’ 42,000
_ - Kusunda, Dhanbad.
66. Central Jayramdih .. Post Office Nawagarh  Paul Brothers, Post Office Nawagarh Dhanbad. 49,000
61, Central Tasra . * Post Office Sindri Central Tasra Coal Company Limited, Post 52,000
) : ’ - Office Jharia, Dhanbad.
68; Central Angarpathra  Post Officé Siiua Central Angarpathra Colliery Company, Post 99,000
_ : - Office Sijua, Dhanbad. _ )
'69. Central Bansjora . Post Office Sijua Khas Sijua Coal Company (Private) Limited, ©1,13,000
N . . Post Office Jharia, D__hanbad. T
70. Chandore Post Office Katrasgarh R.N.Singh and Others, Post Office Katrasgarh. 67,00
71. Chandore Post Office Sijua D.P. Agarwalla, Jharia, Dhanbad. 16,000
472, Central Sulunga " “Post Office Khas Jeena- - Purushottampur Colliery Company (Prwate) 4,98,000
] gora. : Limited, Post Office Jharia, Dhanbad. . .
73. Central Cham_dore . Srgngtl Jyotsna Devi, Post Office Jharia, Dhan- - 4,000
_ _ . . “bad. - ) - T BT
74. Damra Khas . Post Office Nawagarh Sheikh Brothers and Company, Post Office 56,000
' ' Nawagarh, Dhanbad.
75. Damra Pinalgoria Post Office Nawagarh . Lala M{))hmder Paul, Post. Office Nawaga.rh 35,000
. : ’ : . Dhanbad
76. Diamond Phularitand  Post Office Kharkharee  Shyama Coal Company, Post Office Kharkharee. 63,000
77. Dhansar . X Post Office Dhansar Pure Dhansar Coal Company, Post Office Dhan- -3,18,000
sar, Dhanbad.
78. Dhansar, NBH . . Post Office Dhansar Dhansar Coal Company (Private) Limited, Post 2,84,000
_ ’ Office Dhansar, Dhanbad. :
79, Bast Benedih .~ Post Office Nawagarh East Bengal Coal Concern (Private) lelted 1,09,000
' - _ _ Post Office Nawagarh, Dhanbad. . : :
%0. Bast Dharmaband Post Office Nawagarh East Dharmaband Colliery Company, Post 22,000
Office Nawagarh, Dhanbad. :
81. Bast Khas Baihardih  Post Office Tundoo Ea'sIg K(tixas Baihardih Codl Company, Post. Ofﬁce 1,00,000
: . undoo.
82. East Mandra . Post Office Nawagarh Bh]%r:t (goal Company, Post Office Nawagarh 55,000
. ) : ) : anbad '
83. East Bastacolla Post Office Dhansar - East Bastacolla Colliery Company, Post Oﬁice 1,32,000
: . Jharia, Dhanbad. .
84. Bast Busseriya . Post Office Kusunda East Busseriya Colliery Company (Prlvate) - 10,08,000

Limited, Shanti Bhawan, Dhanbad.
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Sl. Name of the mine Location of the mine’ ‘Name and address of owners of the mine * " Amount
No. _ : > (in rupees)
1 2 3 4 5.
85. Bast Sinidih . . Post Office Tundoo P. Chanchani and Company (Private) Limited, 60,000
. Post Office Tundoo.
86. East Kujama . . Post Office’ Jharia _ East Kujama Colliery Company, Post Office 43,000
: Sijua, Dhanbad.
87.- East Keshalpur . . Post Office Katrasgarh~ . Shri Baijnath Chowdhury and Others, Post Office 40,000
: ~ Katrasgarh, Dhanbad. .
88. East Kendwadih . Post Office Dhansar : EaIs<t K%I;_‘dwadlh Coal Company Limited, ‘43,000
usundd.
89, Bast Lohabati . . Post Office Ramnagar- East Murulidih Coal Company (Private) Limi- 1,48,000
: ' garh ted, Post Office Jharia, Dhanbad.
90. East Tetulmari . Post Office Sijua * - Easst Tetulmari Colliery Company Limited, 4,000
. : ijua.
91. Fast Murulidih . . Post Office Mohuda PIl() hLallladPOSt Office Kharkharee, District © 4,000
92. Fast Godhur . . Post Office Kusunda East Godhur Colliery Company (Prlvate) ' 4,000
: ' S . . Limited, Post Office Dhanbad. & :
93. Golden Jeenagora . Post’Office Khas Jeena- - Salunga Collieries (Private) Limited, Post Office 7, 64 000
: gora - - Dhanbad. _ :
94, Ghutway . . . Post Office Karmatand Ghutway Colliery Company, Dugda, District 4 000
' o o Hazaribagh. _ _
95. Golden Sinidih . Post Office Tundoo Hi% Itliarayan Singh, Post Office Tundoo, Dhan- 9 000
96, Ideal Keshalpur . Post Ofﬁce Katrasgarh ~ Ideal Keshalpur Co]hery Company, Post Office 39,000
o S L - . Katrasgarh. e
97, Jogidih . . Posl Oflice Tundoo . P.K. Lalla and Brothers, Post Office Tundoo 68,000
, Dhanbad. S L o
98. Joyramdih = . . Post Office Nudkhurkee - Joyramdih Coal Company, Post -Office Nud- C 2,442,000
I khurkee, Dhanbad. T
99. Kendwadih (Mondal) Post Office Nawagarh B.N. Mondal and Company, Post Office Nawa- 55,000
. .. o garh, Dhanbad. S :
100. Xhas Muraidih . . Post Office Tundoo - TU.N. Lala, Post Office Tundoo Dhanbad 4,000
101, Khas Sinidih . + -Post Office Nawagarh ~ Gyan Chand Sunda and Cempany ‘- Jharia. 75000 ¢
102. Khodo Valley . . Post Office Nawagarh Jiwanlal Sunda, Jora Phatak, Dhanbad. _ . 60,000 -
103. Khas Bansjora . +  Post Office Bansjora Khas Bansjora Colliery Company, Post Office ©1,70,000
’ : : Bansjora, Dhanbad. _
104. Khas Bahiardih . Post Office Tundoo Kk}la‘lsm]l}ahiardih Coal Company, Post Office 33,000
: . 00,
105. Katras New . Post Office Katrasgarh -~ Shrimati Kashibai, Post Office Katrasgarh. ' ‘9'6,000
106, Kuya and Khas Kuya " Post Office Jharia Kuya Colliery Company (Private) Limited, Post 4,33,000
o Office Jharia, Dhanbad.
107. Khas Katrasgarh .- ;' “Post Office Katrasgarh =~ Ml]l;‘ﬁlﬁ %ng Company, Post Office Katrasbazar, " 20,000
. anbad.
108, Khas Godhur , , Post Office Kusunda - Kl}gs nghur Coal Company, Post Office 48,000
. L usunda, . .
109. Khas Kusunda . . Post'Office Kusunda Khas Kusunda Coal Company (Private) Limi~ 3,25,000
: . ted, 40, Strand Road, Calcutta-1. o ’ -
110, Karmatand . . Post Office Karmatand ' Sri Ram Coal Company, Post Office Karmatand. 1,63,000
111. Khas Joyramdih .- Post Office Nawagarh Khas Joyramdih Colliery Company, Post Office " 11,12,000
: ] N : Nawagarh, Dhanbad.
112. Khas Matigora . =~ . Post Office Nudkhurkee Khas Matigora Colhery Company, Post Office = 4,000 -
Nudkhurkee, Dhanbad.
113, Kalisthan Angarpathra Post Office Katrasgarh  -Kalisthan Angarpathra Coal Company, Post 43,000 -
‘ o : i Office Katrasgarh, Dhanbad, _
114, KXhas Sijua .. Post Office Sijua Khas Sijua Coal Company (Private) lelted ’ 5,42,000
) _ Post Office Jharia, Dhanbad. _ )
115. Khas Kandra -, Post Officé Sindri " Nasib Singh, Constituted Attorney (Owner— =~ 4,000
. Sukla, Chandra Prava Debi and Sons, Post
. Office. Sindri). : . -
116, Khas Pandedih . . Post Office Sijua The Khas Pandedih Colliery Company, Post 4,000
B o : Office Sijua, Dhanbad. :
117. Keshalpur . . Post Office I_(atrasgarh Seo Shankar Bole, Post Office Jharia, Dhanbad. 4,000

*This amount includes the amount payable in réspect of coal mines specified against S1. Nos. 156 and 210,
1This amount includes the amount payable in respect of coal miine specified against Sl. No. 148.
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140. North Kessurgark

149, ‘Nudkhurkee

Post Office Nudkhurkee

‘Post Office Nudkhurkee

Bansjora, Dhanbad.

Nand;lillall Shaha & Others, Post Office Nawa-
gar]

Mf( B. Roy and Brothers, Post Office Nudkhur-
- kee

[act 26
Sl Néme,oﬁ the mine Location of the mine Name and address of owners of the mine . Amonnt
No. ‘ (in rupées)
1 2 3 4 5
118. Liberty Post Office Jharia ‘Agarwal Mining Company (Private) L1m1ted 1,18,000
' ' Post Office Jharia, Dhanbad. .
119. Laxmi*Salanpur . Post-Office Katrasgarh ‘L. B. Singh and Company, Post Office Katras« 4,000
: garh, Dhanbad.
120. Mandra-South Barora Post Office Katrasgarh Bijoy :Narain Singh and Jagdeo Prasad -Singh, 35,000
Post Office Katrasgarh, Dhanbad.
121. Medel Muraidih ;Post Office Nawagarh R. bK& Pandey, Post Office Nawagarh Dhan- 6,000
ad. :
122, Manaitand :Post: Office. Dhanbad Manaitand Colliery ‘Company Post -Office ~1,11,000
Dhansar, Dhanbad. ’
123, Majhlitand -Post Office Tundoo :Sri Pritish Lalla, Post Office Tundoo. 51,000
124. Meodel Joyramdih Post Office Nawagarh Pagl dBrothers, Post Office Nawagarh, Dhan- " 4,000
. ad. .
125. Model Angarpathra . Post Office Sijua B.DI];. l;&garwalla, Post Office Govindpur, 1,10,000
: . : anbad :
126. Modern Sudamdih Post Office Pathardih Modern Sudamdih Colliery Company, Post 4,000
. ) i -Office Pathardih, Phanbad. ’
" 127, New Kendwadih . “Post Office Nalvagarh KDll)l %alé & Sons, Post Office ‘Nawagarh, 49,000
anba
128. New Muraidih . Post Office Kharkharee Messrs Kamalendu & Subhendu Banerjee, 420, 4,000
Shyampukur Strest, Calcutta.,
129, North & Khas Murai~- Post Office Nawagarh Kalljgldam Heliwal, Post Ofﬁce Nawagarh, Dhan- 4,000
dih.
130. North Baramossia Post Office Tundoo North Baramossm Coal Company, Post Office 60 000
T Dhansar, Dhanbad. )
131. North Tundoo Khds . Post Office Katrasgarh R. L. Aggarwala, Post Office Katrasgarh 4,000
132. North Bhuggatdih Post Office Dhansar " -Srimati Narmada Bala Gupta, Sri Dina Nath. 1,29,000
Agarwal and Bansdo Prasad Agarwala
) . Post Office Jharia, Dhanbad.
133. Nichitpur .’ Post Office Bansjora - ‘Nichitpur Coal Company (Private) Limited, 3,03,000
7, Manoharpukar Road, Calcutta-26.
134. North: Sinidih, Post Office Tundoo . Sagkgrlall Kejrilall, Post :Office. Jharia, Dhan- 1465,000
- . ad. .
135. New.Golakdih . Post Office Govindpur Bis]v)vfalnail:)h dAgarwalla, Post Office Govindpur, 14,000
' anbad. :
136. North.Golukdih Post. Office. Baliapur Ki%lfalnlagldRanjelall, Post Office .Baliapur, 1,41,000
. anbad. :
137. Narayanpur . . Post.Office Katrasgarh Srimati Naraini Devi, Post Office Katrasgarh. 1,38,000
138, North Akashkinari Post. Office Katrasgarh Khimji Dossa and Company, Post Office Katras- 2,17,000:
. garh, Dhanbad.
139, North Dharmfaband Post.Office Katrasgarh K%lﬁerj{, é(alyanji, Post Office Katrasgarh, . 44,000.
; anbad.
140. North: Tentuliya Post-Office Katrasgarh Debram Ramji, Post Office Katrasgarh. .3,26,000
141, North Dobari . Post Office Jharia S%lﬁnab (sloal Company, Post Office Jharia, 1,44,000
. anba )
142. -North & West Ghanua- Post Office Jharia North & West ‘Ghanuadih Colliery Company, 6,64,000
dih. : : Post Office Jharia, Dhanbad.
143. New Katras Post Office-Katrasgarh New Katras Coal Company, Post Office-Katras- 41,000
garh, Dhanbad.
144, New Salanpur Post Office Katrasgarh Madhﬁl Lachman & Sons, Post Office -Katras- 6,000
gar]
145. North Keshalpur . Post.Office Katrasgarh North Keshalpur Colliery Company -(Private) 12,35,000
N Limited, Post Office Katrasgarh, Dhanbad. - _
146. North Godhur . Post Office Kusunda North Godhur Colliery .Company, Post Office 4,000
Kusunda, Dhanbad.
147, North Loyabad Post Office Bansjora North Loyabad Coal Company, Post Office 3,89,000

Amount includ-
ed in  the
amount spec1-
fied .against
81, No, 111.

3,57,000

q
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Sl Name of the mine  Location of the mine Name and address of owners of the mine Amount
No. : : . (in rupees)
1 2 3 4 - 5
150. National Tasra . . Post Office Sindri Kailash Ram Khanna, Post Office Sindri, 13,000
‘Dhanbad. :
151. New Angarpathra - Post Office Katrasgarh New -Angarpathra Colhery Company, Post 1,08,000
o i 7 Office Katrasgarh. ~
152, New Pandedih . Post Office Sijua Ne‘:% Pandedih Colliery Company, Post Office 10,000
. aria.
153. North & North Post Office Katrasgarh North Angarpathra Coal Company, Post Office 72,000
: East Angarpathra, Katrasgarh, Dhanbad. ’
154, North Tetalmari Post Office Sijua North Tetulmari Colliery Company, Post Office 8,89,000 -
o Sijua, Dhanbad. .
155. New Busserya Post Office Bansjora N%n]r] Bugsezirya Coal Company, Post Office Sijua, 11,000
anba : L
156. New Joyramdih Post Office Nudkhurkee  Ajit Kumar Chanda, Post Office Nudkhurkee Amount includ-

157.
158.

159.

160.

161.
162.

163.
164,

165.
166.
167.
168.

169.
170.
171,

172

173,
174.
175.

176,
77

‘Pure Sinidih .

‘Pure Bhuggafdih

North Gondudih .
New Aukland Colliery
New Dobary

New Phularitand

New Kunji

~“New Tasra

Pure Barora
Pure Benedih

‘Pure Dharmaband
‘Pure Ganeshpur

. Pure Nichitpur ..

Pure Suderaidih

.

Pure Selected Golakdih

Pure Salanpur

~Pinalgoria

Pure Damoda

.Pure Joyramdih

Pure Selected Bansjora

Pure Selected Tetul-
mari.

i178. Pure Golakdih .

179.

180.
“181.

182. Ramgarh Jharia

Pathergoria

Pure Bansjora

.

Pure Chandore . i

Post Office Kusunda

_Post Office Nudkhurkee

Post Office Jharia
Post Office’ Nawagarh

Post Office Mohida
Post Office-Sindii -

Post Office Nawagarh.

. Post Office Nawagarh

Post Office Katrasgarh

~Post Office Nawagarh.

Post Office Bansjofa

. Post Office Tundoo

Post Office Tundoo

Post Office Jharia

" Post Office Jharia

Post Office Katrasgarh
Post Office Nawagarh

Post Office Nudkhurkee
Post Oﬂice Nudkhurkee

Post Office Sijua
Post Office Sijua

Post Office Jharia

-Post Office Mohuda

Post Office Sijua

. "Post Office Karmatand

‘North Gondudih Colliery Company, Post Office
Kusunda.

Sri .Sankar Sen,
Dhanbad.

New Dobary Coal Company, Post Oﬂice Jharia,
Dhanbad.

Post Office Nudkhurkee,

‘New Phularitand Colliery Company, Post Office

Nawagarh, Dhanbad.

.Mrs. B. Kaul, Tower House, Dhanbad.

New Tasra Coal Company, Post Office Jharla,
Dhanbad.

N. Sahal Post Office Nawagarh Dhanbad

Doaba Coal Company (Private) Limited, Sunda
House, Joraphatak Road, Dhanbad.

:B. N. Jagdeo Prasad Singh, Post Offics Katras- -

garh, Dhanbad.

Pure Ganeshpur Colliery Company, Post Office

Jharia, Dhanbad.

Pure Nichitpur Colliery Company, Post Office
Bansjora, Dhanbad.

Thakur Ram Avtar Singh, Post Office Tundoo,
‘Dhanbad.

Thakur G. P. Singh, Post Office Tundoo,
Dhanbad.

Pure Selected Golakdih Colliery Company,
Post Office Jharia, Dhanbad. .

Pure Bhuggatdih Colliery Company, Post Office
Jharia, Dhanbad.

G. V. Modi (Receiver), Post Office Jharia.

East Kessurgarh Colliery Company, Post Office
Nawagarh.

Pandit Ram Bhaju Upadhya and Company,
Post Office Nudkhurkee.

Pure Joyramdih Colliery Company, Post Office
Nudkhurkee, Dhanbad.

H. C. Bhutani, Post Office Sijua, Dhanbad.

Pure Selected Tetulmari Colliery Company
Limited, Post Office Sijua, Dhanbad. -

Pure Golakdih Coal Company, Post Oﬂice
Jharia, Dhanbad.

Bharat - Mining Corporation, 9, Old Court
House Street, Calcutta.

Madanlal Baswatia, Post Office Jharia, Dhanbad.

The West Chandore Coliiery. Company, Post :

Office Jharia, Dhanbad.

Ramgarh Jharia Colliery- Compauny, Post Office
Karmatand, Dhanbad.

-ed-in‘the:amount

specified against
SL. No. 98.

4,000

4, 000

-4,000

4,000

4,000

:4,000

°1,60,000

17,000
1,1:4,000
58,000
£4,000
30,000
93,000
11;05,000

44,000
.26,000

2,10,L06
1,24,000

- 4,56,000
45,000

80,000

4,000

4,000
4,000

1,64,000
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. SL Name of the mine Location of the mine - Name and address of owners of the ming Amount
No. : : : : (in rupees)
183. Royal Tisra . . -Post Office Jharia Royal Tisra Colliery Company, Post Office - 50,000

. Jharia, Dhanbad. ] o :
.184. Real Sudamdih . . Post Office Pathardih, Madhab Sinha, Post Office’ Pathardih. : 4,000
185. Selected Mandra . Post Office Nawagarh - Se{;ercted Ma}llndra Colliery Company, Post Office ' 18,000
; . awagar
4 186. Selected Muraidih = . Post Office Nawagarh'  Selected Muraidih Colliery - Company, Jiwan © 22,000
_ . ) ) Sadan, Dhanbad. ’
187. South Barora . . Post Office Nawagarh D. bP dLall & Sons, Post Office Nawagarh, Dhan-- - 2,97,000
' _ . a
188. Selected Govindpur . Post Office Katrasgarh Selected Govindpur Coal Concern, Post Office 42,000
) Katrasgarh, Dhanbad. ] ;.
189, Selected Keshalpur .. Post Office Katrasgarh Selected Keshalpur Colliery Company, Post’ 4,000
Office Katrasgarh, Dhanbad.
190. -Selected Godhur . Post Office Kusunda Selected Godhur Coal Company, Post OﬁiCu ) 91,000
: . Kusunda, Dhanbad.
191. Sri Godhur . . Post Office Kusunda Katasaria Coal Company (Private) Limited, 35,000
: C : : Post Office Jharia, Dhanbad. .
192, South Loyabad . . Post Office Bansjora South Loyabad Coal Company, Post OPﬁce 21,000
: Bansjora, Dhanbad. - -
193. Selected Sudamdih . - Post Office Sindri Instl- Selected Sudamdih Colliery Company, Post 41,000
. o . tute. Office Sindri Institute, Dhanbad. o
194, Selected Jogta . . Post Office Jharia Selected Jogta Coal Company (Private) Limited, . 4,000
o : R ’ Post Office Jharia, Dhanbad. i oo
195. South Muraidih . Post Office Katrasgarh -South Muraidih Colliery Company, Post Office 6,00 (
o . . Katrasgarh, Dhanbad.
196. Sudreadih . Post Office Nudkhurkee  Sunda Shamilal, Post Office Nawagarh. : 4,000

' 197. Selected Ghaniradih . Post Office Jharia . Selected Ghanuadih Colliery Company, Post T 4,000
: o Office Jharia, Dhanbad. s
198. Selected Joyrampur - . Post Office Jharia ' Selected Joyrampur Colliery Company, Ananda o © 4,000

i ) . Bhavan, Post Office Jharia. .
199, South Jamdiha . . Post Office Nudkhurkee Natwarlal Shamaldas and Company, Post Oﬂice e 4,000
: . o Nudkhurkee,
200. Sree Jagannath . Post Office Tundoo " North Baramessia Colliery Company Limited, - 4,000
Ashok Bagan, Post Office Dhanbad.
201, Upper Mandra- - . Post Office Nawagarh Upper Mandra Colliery Company, Post Office -~~~ - 92,000
. Nawagarh, Dhanbad.
202, Upper Jeenagora . - Post Oﬂice Jeenagora G.S. Atwal, 243, Sector 9/C, Chandigarh, c 4,000
203. Upper Jharia - . . Post Office Jharia Upper Jharia Colliery Company, Post Office - 4,000 !
’ _ Jharia, Dhanbad. ) } i
204, Victory = . . . Post Office Dhansar United Mining Company Llrmted Post Office . 9,17,000
S ; ' S ) Jharia, Dhanbad. -
205, West Phularitand -~ . Post Office Nawagarh West Phularitand Colliery Company, Post ()Pﬁce ) 55,000
’ ) ’ Jharia, Dhanbad. ‘ :
206, West Jogidih . . . Post Office Katrasgari. = Bihar National Coal Company, Post Oﬂice 39,000
) Katrasgarh. -
207. West Katras .. . . Post Office Katrasgarh N.K. Bose and Brothers, West Katras Colhery, 1,22,000
) Past Office Katrasgarh
208, West Koiludih . . - Post Office Katrasgarh © West Koiludih Colliery Company, Post Office - 1,08,000
o Katrasgarh. :
209. West Ramkanali . Post Office Katrasgarh West Ramkanali Colliery Company, Post Office 13,82,000

) , Katrasgarh, District Dhanbad.
210, West Joyramdih . Post Office Nudkhurkee ~A. K. Chandra, Post Officc Nudkhnrkee, Amount inclu-

Dhanbad. i ~ “ded in the am-
ount specified
against Sl

__No, 98.
211, West Angarpathra . Post Office Katrasgarh West Angarpathra Colliery Company Limited, . 1,30,000
) . Post Office Katrasgarh, Dhanbad. o R
212, "'West Chandore . . Post Office Sijua ° West Chandore Colliery Company, Post Office - 85,00
. : Jharia, Dhanbad.
213, West Mudidih . - . Post Office Sijua Waliram Taneja Mines (anate) Limited, Post 14,39})00

Office Sijua, Dhanbad.




-trative Office, Post Office Moria Colliery,
Burdwan,
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S, Name of the mine Location of the mine Name and address of owners of the mine 7 Amount
No. - ' . (in rupees)
1 2 3 4 s
- 214, West & Sowaria Post Oﬁi'ceKatralsgarh' M.P. and D.D: Agarwalla, Dhanbad Bazar, 55,000
Salanpur. : ) , Dhanbad. :
215, West Bhurangya Post Office Mohuda P.X. Lalla, Post Office Kharkharee. 4,000
216. West Gobindpur = .- Post'Office Katrasgarh ~ West Gobindpur Coal Company, Post Office 4,000
C ) Katrasgarh, Dhanbad. ,
217, West Keshalpur Post Office Katrasgarh West Keshalpur Colliery Company, Post Office 4,000
' . o Katrasgarh, Dhanbad.
.218. West Maheshpur Post Office Tundoo Sri Agarwalla Coal Company, Post Office 4,000
‘ » Tundoo, Dhanbad. . :
219, West Salanpur . Post Office Katrasgarh Ganga Bishan Mohandra, Post Office Jharia, 4,000
; . Dhanbad.
Bzhar—Ramganj (Mugma Coalfield)
220. Badjna Post Office Nirshachati  Oriental Coal Company Limited, 25, Brabourne 28,59,000
R _ Road, Calcutta. ~ -
221. Basumata Post Office Nirshachati D.N. Chandra and Brothers, Post Office Nirsha- 4,000
e . . i chati, Dhanbad. B
.222, Bhogkat . . Post Office Mugma " Banga Laxmi Coal Company, Post Office - 5,000
N . . - A - : Mugma, Dhanbad. N -
223, Chapapur . Post Office Nirsh'achati B. EhD%ttz and Others, Post Office Nlrshachatl 25,000
: O anba
224, Central Shampur Post Ofﬁce N1rshachat1 A.X. Chandra and Others, Post Office Nirsha- 28,000
: 2 : . chati, Dhanbad. S
225, Central Laikdih . Post Oﬂ‘ice MLgma Central Laikdih Colliery Company, Post Oﬂice 4,000
S . Mugma, Dhanbad, i
226. Chattabar . . Messrs. New Chattabar Coal Company Limited, . . 18,000
- . e Post Office Chirkunda, District Dhanbad.' ’ :
227, Dahibari Post Office Mugma . Dahibari Coal Company, Post Office Mugma, 7,50,100
228.”East Badjna Post Office Nirshachati S.N.h Chanda and Brothers, Post Office Nirsha-- 1,09,000
’ chati. . o ) - :
229, East Kapasara . “Post Office Mugma Banga Luxmi Coal -Company, Post Office © 37,000
' ) ' i Mugma, Dhanbad. . :
230, ‘East Kumardhubi .. Post Office.Chirkunda SrlDIﬂaxbmldNaram Trust, Post Office Jharia, 7,15,000
: N anba 7 7
231 East Rajpura Post Office Mugma - Rajpura Coal Company, Post Office Mugma. 10,400
232, East Shampur Post Office Kumardhubi  Oriental Coal Company, Post Oﬁ‘ice Kumar- 16,000
. A dhubl, Dhanbad.
233, Edgarcoor (Durgamata) Post Office Chlrkunda Durgamata. Coal Company, Post Office 5,200
) Chirkunda. o
234, Edgarcoor . Post Office Kumardhubi  Srimati Sankarben Patel, Post Ofﬁce Kumar- 14,400
o _ : _ ’ dhubi, Dhanbad.
235. Bast Palasia . . Post Office Mugma Shri K. K. Goswami, Post Officce Mugma, 32,300
. ' L . ‘Dhanbad. 7
236. Edgarcoor (Agarwalla) Post Office Nirshachati - B. R. Agarwalla and Company, Post Office 31,000
C ' _ Kumardhubi, Dhanbad.
237. Jamdohi Basantimata  Post Office Mugma. Jarlr;%ohlb ((Jioal Company,- Post Office Mugma, . .4,43,800
. ] : : anba
238. Jamburya (Selected Post Office Nirshachati East Indian Coal Company Limited, 4 Clive 1,24,000
Jamburya). - Row, Calcutta.
239, Kalimata . _ Post Office Mugma G.L, Dubey, Post Office Mugma, Dhanbad 1,24,300
240, Kapasara Post Office Mugma " Bihar "' Coal Syndicate (Prlvate) Limited, Post 65,300
_ Office Mugma, Dhanbad. _
241. Khas Kalimati . . Post Office Kumardhubi Khas Kalimati Coal Company, Post Office 1,00 ,000
S Kumardhubi,fDhanbad. - o
242, Khas Nirsha . ', Post Office Nirshachati Mcgaltta B11'others, 19, British Indian Street, . 2,73,000
. . : alcutta-1. ;
243..Khoodia Post Office Nirshachati Khoodia Coal Company, Post Office Nirsha- 2,18,000- .
. : chati, Receiver, Onkarmal Agarwalla, Post
- Office Barakar, Burdwan. . .
244. Khas Badjna . . Post Office Nirshachati .. Western Bengal Coalfields. Limited, Adminis- 11,12,000




278. Shampur. .,
279. Sélected Bbalj(_)_r:x .

Post Office Mugma
JPost Office Dhanbad

Nirshachati, Dhanbad.

The Durga Coal Company, Post Office Mugma.

Selected Bhaljori Colliery Company (Private)
Limited, Post Office Nirshachati, Dhanbad.

208 Coal Mines (Nationalisation) [ACT 26
Sl -Name of the mine: - Location of the mine - Name and address of owners-of:the mine. Amount
- No. . : (in rupees)

1 ) 3 4 5
245, Khas Brindabanpur Post Office Mugma 'Bal Krishna Coal Company,Post Office Barakar. 7,000
246. Khas Edgarcoer - ‘Post Office Kumardhubi  B.N. Mondal and L.L. Agarwalla, Post Office’ - 4,000

) - - Kumardhubi, Dhanbad. _ :
247. Kooardih . . Post -Office Barakar- Banerjee and Company, Post ‘Office Barakar. 1,29;000
248. Lower Badjna- Post‘Office Nirshachati Associated  Laikdih Colliery Limited, 18; - 7:52;000

’ Netaji Subhas Road, Calcuita.
249.: Lower Begunia .+ Post Office Mugma Associated Laikdih Colliery Limited,-18, Nétaji~ 4,000
. = Subhas Road, Calcutta.

~250. Merah . - Post Office: Chirkunda Raghunath Agarwalla, Post Offiee Chirkunda.. 1,28,000

251, Nayadanga . . Post Office Nirshachati K. BG %aul & Sons, Post Ofﬁoe Searsole Rajbari, 1,02,0080
. i ardwan, o
252. Nirsha Khas . . Post Office Nirshachati Nirsha Khas Colliery (Private) Limited, Post 1,37,800
Office Searsole Rajbari, Burdwan.

- 253. North Badjna .- Post Office Nirshachati ~ North Badjna Coal Company (Private) Limited, *8,27,000
- . _ . . . Post Office Ranaghat, Nadia. . ‘

- 254, North Laikdih . Post Office Nirshachati Nocr:t}} Laikdih Coal Company, 22, Strand Road, 2,17,000

) . alcutta.
255, Oriental . . Post Office Kumardhubi Orienta] Coal Company, Post Office 41,000
- ] . Kumardhubi., ]

256. Pure Laikdih Post Office Nirshachati- Pure Laikdi Colliery (Private) Limited, 26A, 2,18,400

R - : _ Fern Road, Calcutta~19. -

257, Pure Mandman . Post Office Mugma East Indian Coal Company lelted 4, Clive 1,46,000
. . Row, Calcutta. . -
258. Pure Rajpura Post Office Kumardliubi  Shrimati Sankarben Patel, Post Oﬁice Kumar- 79,000
. . e _ _ : dhubi; Dhanbad. . :
259. Pure Shampur . Post Office Nirshachati = D.-Mondal & Company, I_’ost Office Nirshachati. 3,04,000
260. Palasia Post Office. Mugma © K. K. Goswami, Post Office Mugma. 73,000 .
261. Pure Harlajan Post-Office Nirshachati - East Indian Coal Company lelted 4, Clive 78,000
o . Row, Calcutta. . :
262.. Pure Smghpur Post Office Nirshachati -~ Satya Pal Kapoor, Kapoor:Niwas, Dhanbad. 1,68,000
. 263, Rajpura . Post Office Mugma R:K. Coal Company, Barakar (West Bengal). 37,000
264. Reliance . Post Office Kumardhubi = Reliance Coal Company, Post Office ‘Kumars - 1,30,000
: dhubi, Dhanbad. _
265. Ramkrishna -, = . -Post'Office Chirkunda  P.N. Mukherjee, Post Office Chirkunda. 83,600
~ 266. Raj . . Post Office Kumardhubi " D.N, Sen, Post Office Mugma, Dhanbad. 10,000
267. Satyanarayan . . Post Office Kumardhubi Rurmal Agarwal, Post Office Satyanarayan 55,700
. : : . Colliery, Kumardhubi. :
268. Shampur . . Post Office Nirshachati = Khas Shampur Coal Company, Post Office 2,51,000
T : . Nirshachati, Dhanbad.
269. Shampur . Post Office Nirshachati  The Kamala Coal Company, Post Oﬁﬁoe Nirsha- 17,400
e . : ) . chati, Dhanbad.
270. South Marma . Post Office Mugma Guljarilal Agarwalla,. Post. Office Jharia, 29,800
; - Dhanbad. ‘
271. Shri Durgamata Post Office. Mugma ~J. N. Garai & Others, Post-Office. Chxrkunda. 81,700
272. Shri Gopinathpur Post Office Nirshachati  Srimati Mahamaya Devi, Post Office Nirsha- 3,23,400
- chati, Dhanbad.
273, Shri Lakhmimata Post Office Chirkunda  J.X., hGarbald& Company, Post Office Mugma, 1,55,000
. . Dhanba
274. Sudarshan Shampur Post Office Nirshachati K.L. Bhambri & Company, Post Office Nirsha- -~1,07,800
_ chati, Dhanbad.
. 275.. Shri Raghunathji . Post Office Chirkunda Shri Raghunathji. Coal Company, Post Office 90,600
’ Chirkunda.
276. Selected Fatka . . Post Office Nirshachati Shri Krishna Colliery Company (Private) Limited,.. 1,13,000
. ~ Post Office Kumardhubi, Dhanbad. .
277. . South Badjna .- Post. Office Nirshachati South Badjna Coal - Company, . Post Office Amount. in-

cluded "in the
amount speci-

flsd” " against
SL No. 253,
39,000 -

4,000

*This amount includes the amount payable.in respect of coal mine specified against Sl, No. 277,

Ve
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Sl _ﬁr *,pfthemmet'

" “Location of the mine

- Name and address of owners of the mine

312. Mourp8té .-

- PESTROTRES KA

AR. Roy& R.P. Clioudhuty Post Ofige R,

NO. SRR -
1 2. 3 4 5 .
. ' Ll
Post Office Govindpur Satya Narayan Agarwala & Partners, Post 8,000
; Office Nirshachati, Dhanbad.
58 ‘South Bast Badjna .. Post Officé Nitstadhizt: 1K, t}lSa.n]cerJ&ee & Othifs, Post {f'ﬂi’ce Nlrshﬁéﬁﬂﬁ’“‘ B i oﬁo
PR A . anodad :
282 Tewan s Beldanga Post Office Christid” M]s 8.C. Tewari & Others, Post Oﬂice Parsundn, . 4 000
H. Khas - : District Birbhum. ORI
288, Upper Mehtadih: Pobt-Office NirsHachati Eas‘éa llndla]i Coal Cofnpany, 4 Clxve Row, .,1’;;69,00'0
. : ' cutta- ) '
- 284 West Barakar . Post Oﬁrcerléufnartihubi‘_- . Dinendra Nath Das; Post Office Kumardhubi. 2 3500
285, West Barakar Post Office Mugma Bihar Fire Bricks and 'Potfétis§ Limited, 22 15,000
L . B ) . -Strand Road, Calcutta-1. o
346t West Chanch PO Office NiFshdcli#tl-  Wést Chanch Co#l Cofipidy; Post Offic w5 g Hoo
I ‘ Barakar, . S gk
987, West Laikdih® .~ . Post Office Mugma West Laikdih Coal Company, 152, BK. paf’ ' 6‘1,2’*0()
o Avenue, Calcutta-5. L
288, West Rajpura . . Post Office Mugma’ Kalyaneshwari Coal Company, Post OPﬁc'e ©gboo
T ‘ ) o Mngma Diiantad: : S
489, West.Shampur . . Post Office Nirshachati Beflljaﬁﬂa{) ggarwalla, Post Office Nlrshachatl, " 4,000
s o . anba
, RS Karanpuwrd®  Coulfields
22905 A% . . i), PostOffide Kiju ‘No6tth Ramgarh Colliéry Compa‘ﬁy (Private, - 6,8%43000
- : : * Limited, 8, Deodar Street, Calcutta-19, )
(291¢ Banwar . . . PostOffictiMandir Raghuniath Bhagat, Hazaribigh - © 45900
mtchuri . . . Post@ﬂieefRay * United"Karanpura Colliery’ Compfany (anate) 4‘ 40
. Limited, 91, Stephen-House, Calcutta, Al
293 Oentral Saundﬁx Post"@tﬁée Saunda‘ “United Collieries Limited, 5, Royal Exchange 2800000
_ Place, Calcutta-1, .
[iP943 Makra Buk Bukd? .o PostrOffice/Rhalaris United Karanpura_ Colliery’ Cotnipany (Pr1vate)"‘h~ <95 83600
S Limited, 91;:StdpheirHotise; Calcutta,
295, Damodar Valley. Post Office Hendegir . B.IS. ‘Bhe}dun & Sons, 10, Purulia Road, Ranchi. 1,331,000
: 296 Datma Post Oﬂice Kuju ‘MXK. Rana (Receiver), Bansilal Chowk, 4,000
e - Hazaribagh. . oy
297 Gidhama . e Post Oﬂice Ramgarh (1) Dhori Coal, Company Limited, 4,00
(2): MJs. Andétson Wright Lxmlted 34/4, Gros
- . Venor House, Old Court House Calcutta, ‘
298 Hmdegu‘ . . - ost Oﬂice Hmdeglr 'Hlndeglr Mining Corporatlon Limited, 5,45,000
Pl : - Hirapur, Dhanbad. _ LT
299 Hessagora R Pos&@ﬂiéé Ko Hessagora Coal Company, Post Oﬂice Ku]u 88,000 -
W.ﬂ?hrkhand Y Post'ﬁﬂi&‘@ﬁatﬂt’&ﬁ"d‘{ (Under disputg)” '1 . 1£,600
-301. Karanpura“D © PEHOfidE Knatatit “Karanpura Dowarkhand Colliery Company 710,833,000
kh nd. L ) . Limited, F. 3, Gillanders House, Calcutta, o epe
“yedighikata . T L P O Khiitai ‘AJlt Prasad Sinphdés’ & Oth'é‘fsf 82, Stepht : 5,1‘&1)00
o .~ Housé, Calcutta-1. o R
A Ki’iranpum R Po§t"0ﬁ‘ii:’e PiWA  Assoclated Katatipira Colli (Prlvate) l’fi'rfffféa{ e fz,ff{fooo
‘ 18, Netaji Subhas Roa aleutta -1. . o
‘“'"Ithas Karanpura Pdst‘ﬂfﬁ'ce PAtfdiii© Khas Karanpurd Collierics umfed 71, Ganesh™ 8,3‘6’,2000
; Chandra Avenug, Calcitta) : A
‘ Post Office Ghattitand” ~(Under dispute) ’ 34,000
i 306“r Iéu_lu PERE-OMEE Kju Kuju Colliery’ Company (vaate) Lirhited, 182000
. N o ~ Post Ofﬁce Kuju _ , B .
PO Ofic Bilafatinagat " Hididustan " Coal - Conipany, BhatariSisas - " 2136000
T ’ Hazaribagh.
" Post Office Daneya North Bokaro Coal Company, Post Oﬂice 189 500
S Daneya, Hazaribagh. i
Postbﬁice Ray.: .. “National Cement Mines & Industrles 82 258 000
e - Stephen House East, Calcutta-1.
310. Mael -%st@mée’cﬁlfﬁi‘pur"“ Rajballdv-Singh; Chitatiur, HaZapiBagso ’ “ 74,000
311. Model Dhori 3PB§( Gﬂﬁe‘?Chélhp‘nf “ Mbdel Dhori Colliery' Comipaniy}" Ha‘zﬁ%‘aﬁﬁ“” 35,000

' “2,29,500 .




210 Coal Mines (Nationalisation) lacT 36
. Location of the mine . Name and address of owners of the mine .~ ' Amount
) 3 - . 4 NS T . .5.
313 Mangardh Post Office Mandu * Mani Chatterjee, Hazaribagh, . . Amount included

":314. .New Sirkar Colliery - ..

) 315 Pindra

316 Paknbarwadlh
3*17 Ray

“9318. Rauta- . ¢

#4319, Religara . P

320 . South Karanpura _

321, “Sugia . -
322, Saunda D (B]Id’s)

‘323, °Sitka . .

F-:*e'-394;;J_Sarubera o el

*328West Tumang

N 329. Kabribad .. .~

' New Chlnmm '.
“(Ponri Hil)) .~

'.:,,;1\};\,333;;.1}Iorth Jhagrakhand , .- Post Office. Jhagrakhand _Jhagrakhand Colliery (Private) . Limited, 13,

330' Chirimizi . . R

332, North Chirimiri . Pc

: Post Office: Mandu . -(Ownership under dispute) -

_ Post Oﬂice Chltarpur ;‘Sugla Coal Company, _Chltarpur )
' 'Post Office Bhurkunda\ .. Karanpura Collieries Limited, Chartered Bank '

| Post Office Gélhapani . United Collieries lelted 25 Brabcurne Road,

., in the amount
' specified-‘against

Sl. No. 327,
" Post Office Kuju . Pmdra Coal Company, Ram Narayan Jals -
.+ - €Compound, Ranchi, ... .-7..
. - Post Oﬂice Barkagaon- Sayed Bokir Mehdi, Ranch1 -
.* Post Office Ray - 'NLC.M.I. Limited, 82, -Stepheén . House, < °
© +  :Calcutta. ) _ .
» Post Office Ramgarh - - (Ownership under dispute),

- Cantonment. : . § c .
+. Post OﬁicegReligara The Karanpura Coliiery.. Limited, Chartered s 1,70,000%
o : ‘Bank Building, Calcutta-1. ST

Post Oﬂice Hindegi: Chauhan Brothers, Old Comrmssnoner s Com- ., ., 1,25,000

pound, Ranchi. SRS

Building, Calcutta-l } .. ) W__'__rded in_ - the

: Sl.:No, 319,
Post Office Argada " -South Karanpura Coal Company Limited, 28,83,000
. _ . Chartered Bank Building, Calcutta-1. :

- Post Office Kuju - - North Ramgarh Coal -Company = Limited, . . ~-«=2;42;f'0‘()0

gf o0 om0l Deodar Street, Caleutta-19, : - e
Post Office Mandu - B,M. Roy, Burrabazar, Hazaribagh. ERS

+Post Office Kuju . - - M.N, Chatterjee, Post Office Kuju. P

v -Post Office Kuju ~ * “Topa Coal Company, Kuju.Receiver : M:H.

Chatterjee and S.K." Banérjee; ‘Post’ Offige
Kuju, Hazaribagh., -

Post Office M.C. -, .. Chauhan Brothers, -Old-.Commissioner’s Com< "1 & 54 42:89,500
. €Chuskieganj, Ra_nchl pound Ranchl ’
Post Ofﬁce Bemadlh ) Serampore Coal Company, Post Oﬂice G]Ildlh 23,Q00

' MADHYA PRADESH
Centra[ Indla Coalfields .

st Oﬂice (.,hlnmlrl - Chmmm Colhery Company (Prxvate) Lumted

- 1822, Sheik Memon Street, Bonibay-2.
Post Office Chmmn;l - +... . Dadabhoy’s:New. Chirimiri: Ponyi Hill Company
e : (Private) Limited, Post Box No, 85, Nagpur.

Calcutta.

_ Colliery. 7 Gariahat Road, Calcutta-19.

Post Office Chirimirj " K.N. Dhady, Post Office Chirimiri,

Post Office Rajnagar M/s. Dalchand Bahadur Smgh 15, Ganahat
Colllery . .Road, Calcutta-19.

“Post Office Ramnagar Vindhya Colliery (Prlvate) lelted 18, Netaji

s 26 AL
Colliery. . . Subhas Road, Calcutta-1." '1 2‘000
Post Office Jhagrakhand Jhagrakhand  Colljeries (Private) Limited,

Amount, : @

Colliery. 15; Gariahat ‘Rgad, Calcutta-19. ded’ inl:ge am?niﬁt

. L . spemﬁed against

' L - 81, “*No. %333,

Post Office Chirimiri - Indra Singh & Sons (anate ) Limited, 7, Wellesly .33.75.000
: : Place, Calcutta-1. L SRR

#This amount 1nc1udes\the -amount payable in respect : of coal mine speclﬁed against SI, No. 322:
$This amount includes. the amount payable ia respect of coal mine specified against Sl..No. 3 13,
~:'Thls amount mcludes the amount payable in respect of coal mines specified agalnst SI; Nos. 337 and. 339
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i .. Location .of the mine . Name and address of owners of the mine . Amount
) : Gn'” rupeg).)
I 2 - 3 4 s
" 339 -West, Jhagrakhand., ... Post Office West Jhagra- Jhagrakhand Collieries (Prlvate) Limited, Amount Jincly-
- . khand. . 13, Gariahat Rodd, Calcutta-19; ded” Ay the---.
amoum specl-
fied against
S _ ~SL No 333
Pench-kanhan Valley Coalfields-- - - . I
. - Post Office Junnerdeo " N.H. Ojha & Company Limited, F-3, Gillander : 5 41 ooo
B e House, 8, Netaji-Subhas ‘Road; Calcutta. U e
“"Post'Officé Paraséa »Pench Valley Coal Company Lirited, “Hong 53,08 0002
P e - - Kong House’, 31, Dalhousre Square,
) R LS LI I EESEIE Ca]cutt:l- ST S
342 ‘Barkuhi West + « Post Office Parasea ' M/s J.A. Trivedi Brothers, Post Box No. 1, 2,16 ooo
A . _ _ Balaghat, District Chhindwara.
343.' Bhamori . Post Office Parasea Amalgamiated Coalfields Limited, ‘Hong Kong 94, 04 0001-
: B T, House’, 31, Dathousie. Square, Calcutta-1.
‘.z Post Office Parasea . ... .PenchValley Coal Company Limited, Post ount
) . Office Parasea, Chhindwara, ’ Ae%, in mo% e
amount spec1-
fied-> agaifist
' S1. No 341
. . M/s. Amalgamated Coalfields Limited, Post Amount inclu-
Office Parasea, District Chhindwara. .ded in  ‘the
- amount specl-
fie a auist
Hiloay . AR : Sl. NO; 343 R
Ry .. Post;Office Junnerdeo Amalgamated Coalﬁelds L1m1ted ‘Hong Kong Amount lncluded
B I T A Houee 31, Dalhousie: Square, .Calcutta-1.  .in sthe:: Amoint
— Speclﬁed agalnst
347, Damua . . . Po(s;:~D 11Oﬁioe Damua (Ownerslup under drspute) 575 000:
e R A N S R { LIRS PO T 1e1y. . s
.« Post Office Dhao . Shii Durga Prasad, ‘Dhao Colllery, Junnerdeo o 500

Eas{ Dongarchickli -, ‘Post Office Parasca

srfilea,

Post Office Parasea

P'o‘s'tiOﬂﬁc‘e fParasea -

52 Ghorawa.rx -ledagarh Polsgh Oﬂice Ghorawarr-

T Poet Office Ghorawan :
. Post Office Junnerdeo

Post Office Damua

355. Kalichhapar - . )
Collieries, |

f';:3j55'd;.~Newton Chickl_i, _ . Post Oﬁice Parasea

4357, North Chandamefa;. . Post Oﬂice Parasea

Post Office Parasea
st Office Rakhikol

Nandora . .
. Rtfkhiko].. -

Amalgamated Coalfields Limited,

. J A, Tr1ved1 & Brothers, Ba]aghat Chhlndwara o

~ Pench Valley Coal Company Limited, Pa.r,asea.
. 8.C. Kambata (Private): Limited, Maharshi

Chhindwara.

Pench Valley Coal Company Limited, ‘Hong Amount 1ncluded

Kong House, .31, Dalhousie: Square . in-; the.: amount
. Calcutta-1, ’ i)emﬁed against
No. 341.

‘Hong Kong Amount includ
‘House’, 31, Dalbousie Squa.re Calcutta-1. in the,. amgug.td\

specified amst‘
S, No. 343

Madhya Pradesh,

J.A. Trivedi & Brothers Balaghat. Chhmdwara,
Madhya Pradesh,. .

T.K. Sukhla, Post Office Ghorasora. Chhlnd- -
- wara.

N.H. Ojha & Company Limited, F/3, Gillander
Housc, 8, Netaji Subhas Road Ca]cutta 1.

(Ownership under dispute)

in the amount

specified against
Sl No, 347.

Newton Chickli Collieries (Private) Limited,
Post Office Parasea, Chhindwara.

Pench Valley Coal Company , Limited, ‘Hong Amount included
Kong House’, 31, Dalhousie Square, in the amount
‘Calcutta-1. specified against

Sl No. 341.

951 000
Karve Road, Bombay-20

and !35

% This timount mcludcﬂrihe amount payable in respect of coal : mmes specnﬁed agamst Sl NO#« 3

350 and 360.
§ Thils lumobitit includés the .gmount payabls. in 18

% This amount mcludes the amount payable in respect of coal mines specrﬁed agamst Sl Nos 344 349

speet of coal. mines specified.: agamst Sl Ng. 3

Amount included

-32%,01,000 -

41,000

=
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" Lotation:of the mine Name and addiess of:owners: eftthe mine

Past Office, Parases: Amalgamated Conlfields Biglted; ~Post omcéx Adiuntinvluded
TR Parasea, Chhindwara. . . wrinisithe  amount

“sp

sified - against

BT Sl No. 343.
361. Réviléhx\'mi‘fa Khas . Post Ofﬁce Parasea’ = . Orﬁqut%lsCQ%l Company lelted 25, Brabourne 9;14,0007
] B ' oa utta. o
""""""" ~i 2. xal Ghogn R \Bost Qﬁice Iungerdeol - Sial.Ghogri Group, Nelson Square, Nagpur. . ol 2794000
: 3684 Sulﬂﬁ e e e ;,Bost Oﬁiaﬁ Barasea - . -The Jamai Majri. gghltpgmgqqy Lxmlted Post 6,92,000
b P T e, _ .~ Office Parasea, e HE Y
364. South Panara . . Post Oﬂice Junnerdeo Y.ala-Bikimla Jagannath, Post Ofﬁce Junnerdco, T 4,000
; poh . . . . .. Chhindwara. .
365 Baroud . . . PostOfice Ghorghoda  PIR. Gupta & Others, Raigarh, Madhya Pradesh. 11,000
3§g1 Domrrara*. e POIS{ta: @gﬁce Kharsig R.N, Poddar, Nortir Ambajhari: Road, Nagpuss: ... .+#12,000% -
Cos garti. .
e T Shri J.K. Poddar, 32, Wardha Road, Nagpur.. Antount included

in the amount
specified against
5 . SledNos 366,
Soh&gbhr and Johilla CoaIﬁeIds

.. PostOffice Dhanpuri  Rewa Coalfields Limited, 4 Bankshall Street, 97,42,000

N R L Calgutta-1.
i e _"Postaﬂtﬁce&Kof;ma : Relgza Mmmg Company lelted Post Oﬁ‘ice
] otma,: : RV 4
) . Post Office Blrsmgpur Johllla Codlfields Limited, Post Ofﬁce Blrsmgpur - 22,13 000 ’
r. © Pali, 7. . Rali; Distrigt«Sahdols- :
371 Burhar No 1 a.nd 2 . Post Office Dhanpun Re(v:vaai Coalfields Llrmtedi 4-! Eanksha.ll Street Amoun mcluded
0% 1 I S loutta-1. ,

i
: speclé%%“ ‘Again t
I N ’ . : Si 8,
W e Post @ﬂica Dhanpurl Rpwa,. Coalﬁelds lelted 4 Bankshall Street

Amount jncluded

“Calcutta-1. in -“the . amount

speclﬁed against

Wi 5. Post. @ffice: Kotia: Col- Assegiated Cement Company Limifed, 121, 4428000

liery. o Maharshi Karve Road, Bombay-20.

HN Post Office Nowraiabad Assoclated Cement Company Limited, 121; 32,41,000" .
N © - " Mabarshi Kame RoadiBombay:20. . . ..
O Posr Ofﬁce Rungta Col- . Matabir Prasad Rungta & Pa.rtners, st O T 4,42,0000 o
S0 T Tiemg,. _ _ Rungta Colliefys. - T :
+ + PostOffice Umaria’ - Réwa Coalfields Limited:: lest%Ofﬁce Um 1a, Am‘o int inclu-
. PRI o D}stnct Sahg@lj, : in . élég “
o amotnt Specifi :
: ) against S1. No. j
- Qo loral i

i Sl Kamptee Coulfield
Bl inder

. Mis; Oriental Codll Gomganyt Il.lmqted, 3B e L ~81293000 -
S L _ ) Brabourne Road, Calcutta-1.
Raifiptée ., .. Post Office Kamptee .~ Mys. Oriental ©oilé Esmpany Timitedj: ‘35,5 . 21422,000

Brabourne Road, Calcutta-1.

Wardha Valley CoaIﬁeId

PQSJ} O;fﬁc,ethlla:pun Eallairpur Col%\g;se@;g;m%g 2 BIGESWAT House,

. Lajpat Rai Marg, Post .11, Nagpur, - :
CbandaJlawatwau- . Post. Ofﬁc&Chanda R.B. Seth. &. Sri. Ram. Durga. P.Iasad Tumsar, . 8,21,000
Lo . District Bhap , .
e T

* This amount mcludes the amount payable in respect of coal Ammes specified against SI. N
ﬁudafgn_;mﬁ‘tl ABlUdEE: the dmount payablesin réspeot of coxtirnines specifiedeapaitayi Sl
an

: 3,7;9, Ballarpu- : ‘
_,.33_1)._

1 This améiiht- iﬁcludes’thb amohn‘t- pryable: in ‘réspést ef«eoal THIABE: e@qcmwgamt SitNos: - 381 and 38
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S ;Diame of the mine. ..  Location-of-the. mine Name and address:of gwieis of the Hifig. - Athouiit
N 7 ' : (in rupess)

3 ) . 4 .5

Pos_t,.O_ﬂice Maneakpur. »Ballarpur Collieries Company;-Biseswar House Amount inclu-

Pest Box No.11, Nagpur, ded in the
. .amount specified
, aé‘alns Sl No,
_ - 399,
PBStQ’ﬁicé Cﬁanda' " Perfect Pottery Company Limited, Hanuma.nt- ¢ w5K1,80,000
7 lal, Jubbalpore.. IR ;
. "Post Ofﬁce -Shivaji Sethia Mining & Manufacturing Corporatlon 10,10,000
s+ Nagpur, Chanda. . 4, Bakul Bagan-Row;.€alcutta<25. . .. E s
. Post Office: Rajur. Rajkumar Mining Company. 75,000
o Post Office Ballarpur...  Ballarpur Collieries Compdiiy Eifhited, Temple Adiguit: iriéth-
) Road, Post Box No. 11, Nagpur. ded in the
: A _-amount-speeified
against” SI. No.

o, PosvOffice-Mfahakali  SHei  Mahakali ~ Coal Mines Limitéd, 2313 4,600
T Nétaji Subhas Road, Calcutta-1, o
(Under,Liquidator).
. MEGHALAY?A‘\
Khasi and Jamtza Goalfields.

Assam Bengal Cement Company Limited, 7, 4,000
Wellesley Place, Calcutta-1.

' "",Post Ofﬁce ‘Cherapunji, The Cherrachhatak Ropeway, Company’ lelted— L 4000
BisrrtetK-a:ﬁd JiHdls: T &2, Ol#' Court Houge Cotner, Calcutta-I.
L The Cherrachhatak: Ropewa)y Company- lexted 4;000
Sie o L 1°%3,01d Coutt Housg"Corier, Calcutta-1. S
o " fhe Laitryngew Cherta Coal Association,” P . 4,000
Offiée Cheraputifi; District UK. Hills. o
POES; Igﬂicci 1gr:;wvsym"a.‘m Messrs. Sidroka Marbamang, Post Office Shlllong, . 4;000
k ‘Pos_t ‘Office ‘P‘yinursla‘ Assam Tradmg & Mmmg Company (anate) ‘ %000
Lo ‘ leited Shilforig: ‘ o
ORISBA:

; Ip VaIIey Coalﬁeld ; Ce

._ Post Oﬂice R’am‘pm‘ Hifigir Rampur Coal Company Limited, Post Boxr_ 18,74,000

Colliery. . ) 109, Home Street, Fort. Bombay, .
.-~ Post Office Brajrajnagar . Chandmal Indra Kumar Karnani, 3, Synagogue .. 150000
SENITER e e s Street, Calcutfa-l. oTE
" Post:Office Brajrajadgar: Westérn Bengal‘Coal Conipatty Limited, 34,90;000
. L Administrative Office, Moira Colhery, D1str1ct
: - Buzdwan.
WES"I“" BENGAL , _
395. A o Bank '.. . Post Office Nutandanga Ajoy Coal Company (Private) Limited, 34A, _ 47,0
e il S © Shrdar SanlarRoad; Galéutta-29, i 000
Post Office’ Atdﬂagfam MJs. R.K. Agarwala & Sons (Private) Limited, 4,000
o ‘ LakBazar, Post Office Jharia, Dhanbad, - A
Charanpur Bengal Coal Company Limited, 8, Clive ‘Amount included
s ; C Row, Calcutta-1. - ““iA ‘the amount
S specified against
o Fixihed gasin
. Post Office Samdi 11 Mondal, Post Office Samdi, Burdwan. 16,000
"+, Post Office Samdi ) Khanna Coal Corporation, Post Office Samdiv- -~ © =~ 1,31,000
. Do .Equitable Coal (%ompany lelted 1/2,Lord Amoqgt included
! SinHa Rodd!:Calkutta- iR the’ aniount
specified against

3N 441,

B_ostr@{ﬁceCharanpur West Jamuria Coal Cornpany lelted 2 Bra.‘ ‘
: bourne Road, Calcutta-

et vvsgpeviiiee  ceesi . _avpeisid

4,000
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Sl Name of themine  Location of themine . - - Name and address- of owners of the mine: + -- - = “Amount _
No . : (in rupees)

T 2 5 p T s

403, Aurung . ¢, ... "Post Office Kasta
404 Barmondla 31& 4 Pits Post Office Kanayapur

405. Bhamurla . . . Post Ofﬁce Bhamurla

406. Burradhene .. . . Post Oiﬁce Sltarampur' :

k "407. .'Babis.ole P Post Ofﬁce Ondal
408 Belbaxd v b . Post Oﬁice;Toposi

409 Bankola o . Post Office Ukhra

.....

410 Banksxmula 7 & 8 ths Post__‘ Office Charanpur

‘411. Bhanora . . . Post Office Charanpur .

412. Bhanora South . Post Office Charanpur

Vite. e SlEea s WL IR SR

“413. Bright's Rdna’ .
'414: Benodi Kaita "} " "Post Officd‘Samdi

“#15, Bhagran 7 . : 4;." Post Office Salanpur

U417, Bemali .Y .7 'L Post Office iianiganj

418, Bhadulia . - . . .Post Office Khoirasole:
" M9.Bejdi . . . PostOffice Sitarampur

"420. Bhutdoba . -+ .- - - Post Offics Asansol |
..421, Borachak . . . ... Post Office. Asansol.

422. Bhatmura

423. Bharatchak

Y4%4; Borejore . . .. Post Office Hazaribagh-

" 435, Banksimula Old Pits .

" 426. Bansrachak

" 427. Bamanbdndh . ;" Post Office Charanpur

“428.. Bon-biddi: . . Post Office Salanpnr

S A IR

" Kasta Coalfields Limited, 3, Syn'znggue Street,

~ North Dheme Coal Company Limited, 135, _

. Bengal. Coal . Company .Limited, ‘8, Clive .,

#"Post Office Charanpur

Calcutta-1. ]
New Beerbhum Coal Company Limited, 8, " 8,90,000

Clive Row, Calcutta-1. S
Naturia Coal Company . (Private) lelted - ) 1,31,000

Post Office Bhamuria, Dyistrict Purulia,’

1,12,000
Canning Strest, Calcutta-1. . el o YR
Bharat Mining Corporation. Limited, 91, Stephen

85,100
House, 5th Floor, Dalhotisie Square, Calcutta T

Belbaid Collieries leited Post Ofﬁce Raniganj, . 9,06,800
‘Burdwan.
Burrakar Coal Company Limited, Chartered . 36, 78 ,000

Bank Building, Calcutta-1.

_,ount ;ncluded
the amolit,
‘specified .against

Row, Calcutta-1.

. Sl No. 432,
Equitable Coal Company Limited, 1/2, Lord - 1,41,30,000°
Sinha Road, Calcutta-16. :
" ‘Equitable Coal Company Limited, 1/2, Lord Amount included:.
Smha Road Calcutta-16. in " the amount
- specifiéi a ainst‘
. Sl ’No' 411
'_ D Bright & Company, (Prlvate) lelted Post ..
., Office Charanpur, Burdwan. R ‘
-, waanlal ‘Collieries (Private) Limited, “Post o 19,000
Office Samdi.

Ty

5 5oyt
- . 'The South Bhagran Coal Company, Post Office - 1,01 ,000
416. Bon-Jemihari . . ‘Post Offic Salanpur

‘Salanpur, Burdwan. .

Bon-Jemihari, Anthracite Coal Company, Post
Office Salanpur, Burdwan.

~ Nimcha Coal Company (Prlyétte) Limited, 21 3 45,000
Jatindra Mohan Avenue, Caloutta-6.
<“Dubrajpur Coal Company (Private) Limited, 15,000

Post Office Bhadulia, Birbhum.

VEqultable Coal Company, 1/2 Lord Sinha Amount included

. Road, Calcutta-16. ... - g the. .amaunt*
R ~ sépiemﬁed -against
A.P. Dutta&Company, Hutton Road Asansol, " 4,000
. .-Borachak Collieries  Company; Post Office i .4000
.- Sitarampur. - : - L N
P. K. Agarwalla & Others, Post Office Jharia, 4,000 -
. Dhanbad." o ’
B N. Sanyal (Prwate) Limited, District Burdwan L 4000

. Samla Kajora Coal Company, Post Office -

'4“'000
Hazarlbavh  Birbhum, -

PR

: Bengal Coal Company, 8, Clwe Row, Calcutta Amount mcluded

.in..the. ‘amount .
specified ‘against”

Sl No. 432,
New Birbhum Coal Company " Limited, Amount included
Burdwan, : in the. ametint
_specified against
_ "SI No 11, '_
Gopal Narayan Singh, Nageswar Bag, Post 4 000

Office Buniadganj, Gaya.

Shri_Durgadas Maji, Village Khurdlka Post B 34‘((‘(
Office Salanpur, District Burdwan B A

‘419, 452, 471, 510, 517, 518, 527, 563 and 629.

*This amount mcludes the amount payable in respect of coal mines specified agamst Sl Nos 401 412
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" Name of the mine  Location of the mine Name and address of owners _ of the p;rne Amount
Y I . (m rupees)
’ 3 .4 , - ‘ - 5
429. ‘Bastabpur - Post Office Khyeresel ~ " Sakti Pada Nayak and Others, Post Office " 4,000
: Bhadulia, Burdwan. v o
430; Banksimula - 11 & 12 Post Office Charanpur - Bengal Coal Company Limited. 8; Clive Row, Amouat friclud-

Pits.

Belrui Dishergarh . Post Ofﬁoe Sitarampnr

Chmakurl No l & 2 Post Ofﬁce Sunderchak
Pits.

Chinakuri No. 3 Pit. .

Post Oﬁice Sunderchakv

. Chowkidanga . .k Post Oﬁice T0pos1 i
Jam- Post Oﬁ‘ice Bahula

. Chora " Pits v
-1; Chora-10-Pit .

;wan e

Post Oﬁice Jaykaynagar
... Post’ Ofﬁce Jaykaynagar
;‘Post Oﬂice Kahpaharl v‘

‘Post Office Nandi

" post Office Asansol

‘Chowrassia

- Cl inchuria and Chln-
- churia Bast.

. ‘Central Nandi : _

Post,Office Nandi

 Central Sitalpur . .

Central Kenda.,,, ., Post-Office Toposi. . -

Chora Khas Y .-+ :Post Office Chora

ntral Dlshergarh_ i Central Dlshergarh

Chakbaga Khas . | . v’ Drstrlct Bankura v

.,',fChowrashi . Post Office Netuna

Churulia Bast Post Office Churuha

. Central Kajora . . Post Oﬁice Kajoragram

**Chinchuria Kh - PQSt' Oﬁioe Asansol

3 'Charanpur ... Post-Office Charanpur - .

*Thls amount i
41.5 430, 433, 494,526, 604 '606, 635. 642,

v " Bast Bahula Collieries lelted

. Post Offico Salanpur

- Calcutta.

ed in the amount

- “spe¢ified-against -

M/s Belrui Drshergarh Colliery (Prlvate) Limi~. -

ted, Post Office Salanpur Burdwan.

_ . Bengal Coal Company ‘Limited, 8, Clive Row,

Calcutta,

SL.No. 432,
024,000

--.*3,75,06,000

‘Bengal Coal Company lelted 8;.Clive Row, Amount inclad~ -

Calcutta.

erbhum Mining (Prrvate) Ltmrted T, Mono-
harpukur Road, Calcutta. -

18 tha]l
‘Subhas Road, Calcutta-1.

. Post Oﬁice Bahula, Burd- Chora Coal Company, 8, Synagogue btreet

. Calcutta- I

Harsookdas Balkrssendas, -22,” Burtolla Street
Calcutta.

‘K. L. Selected Coal - Concern
. Jaykaynagar. -

‘Sahu Minerals & Propertres Ltd
raj Road, Jaipur;

A-3 Prithvi-

'B. D. Gorach, Nuruddin Road, “Post ‘Office "

.. Asansol, Burdwan

. 22, Canning Street, Calcutta-1.
A_]Oy Bank Minerals, Post Office Churulia,
Burdwan.
Shnmatr Indumati-’ Devr,
Mukherjee, Village Fasidih, Post Otﬁce Dis-
- hergarh, District Burdwan. .
.Chowrassia Coal Company, Post Ofﬁce Kali-
pahari;, Burdwan, .

-:Bahadur Singh Bhutoria & Others Post Oﬂice
. Asansol, Burdwan. -

3 Srl Nathumall Layelka, Post Oﬁ‘jce Ranrganj,

. ‘Burdwan.

Kanallal Mukherjee, Vlllage Rajpur Nand1
- Post Office Jamuria, Burdwan

Gopal Prasad Pandey," -Céntral Kenda Colii- R

. eries, Post Office Toposi.

~Selected Chora’ Coal Company Limited,
" 6, Bzra Street, Calcutta-1.

- Central Dishergarh Coal Company lelted 174,

Harrison Road, Calcutta.

Sankar Prasad Singh Deo, Post Office Pancha- &

’keteraz, Purulia.

Equitable Coal Company Limited, 1/2, Lord

: Sinha Road, Calcutta~16

East Churulia Colliery Company, Post Office *
Churulia, Burdwan.

) Duttas Kajora Coal - Company L1m1ted
1, Netaji Subhas Road, Calcutta
Khas Chinchuria - Collieries L1m1ted,
-~ Office Asansol.

- Iswar Shib Thakur Sabehat, Post Office Nirsa-
chatti.

Post

i‘udes the amount payable in respect of coal mines spemﬁed agamst St Nos, 393 410
643 and 644. ‘

-Bast Chaptoria Coal Company (Private) Limited, -

C/o Kartick Ch.

¢d in the amount

specified against-
SI. No, 432,
. +-16,000.
-~ 5,34,000;

946,000

1628000,

9,000
s .99,000 .
4, 000

4 ooo

L 4’000

‘ f;:,;:i4.?000~,
4,000

4,000

4,000

Arnount mclud-
ed in the amount
‘specified against
Sl. No. 411. .
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$). - Name of the mine Location of the mine
O LS i :

No.-

S

Name and address of owners of the mine

1 2 3

, 4

45-7:' G«Hﬂr%‘ s .
458, Coptral Bargboni

Post Office Churulia
Post Office Baraboni

459, Central Poniati ", - Post. Oﬂice Nandi

- 460.- Deoli.(Mondal’s) . Post Oﬂice Dishergarh

461. Dhemomain . . Post Oﬂice-Srtarampur
RSP W

462, I‘);ezl‘l;ula- A . . Post Office Pandaveswar
oER

463. Domoda . . 'Post Office.Raniganj

464. Damra . . . Post Officy Kalipahari

465. Dabor . . . Post Office Samdi
466 Damagoria Amdiha . Pgst, Office Samdih.

467, Deshermohan
e T 3

. Post Office Cheulia
- 468, Da.!_mlya

Post Office Salanpur

. .

469. Damra . . . PostOffice Kalipahari
479, Develia and WDgyelia. - Post.Office Kalipa:nar;—i‘
47}, Dhussal . .., .

47'%{ Dhundabad -, ', Bost Officg Samdi.
473, Dhadka. . Post Oﬁiee._ Asansol

474, Digali - . . .

. Post Office Churulia-

© 475.BastJambad . . Post Office Kajoragram
» -+ Posk Office, Ondal,
.+ PostOffice Ukhra,.

- - Post Offies Raniganj.

47] Bast Sitalpur
3 47[§\ a‘:DRSt Jamehari I
4%,§¢i>1%38t’Satgram .

481, PagtBaabont .. . PosfQffge Chasanpur..

482 Fast lamuda . .
483, East Ramnagaf ;.

Post Office Toposi

. - Ppst.Office Salanpur

-484. East Lachipur . Post. Qﬁ‘jce.sitarampur

485 East Dhundabad

Post, Office Samdi,

. Parsundi LI !
436, E?"s’t A trict. Birbhum,

.+ Ppst Office-Jaykaynagar.

» Post Office Jaykaynagar..

Post Office Barhra, D‘is-‘

New Churulia Coal Company (Private) lelted
‘4, Lyons Range, Calcutta

Sri A. K. Ghosh and Shr1 B. N, Tarkatirtha,
Post Office Baraboni, Burdywan,

Central Poniati Coal Company, 8, Clive Row,

Calcut a.

B, N. Mondal ind Company, Post Oﬂice
Dlshergarh Burdwan

Dh momain Collieries and Industries lelted

© 36, Chowringhee Rweiad, Calcutta-16.

Bast Satgram Coal Company Limited, 135,
Canning Street, Calentta,

as Jhernah Coal Cornpany, 8 Cllve Row,
Jeutta,

HiR

Limited, Post Office Samdi, Burdwai;

Damagoria Amdiha Goal Company; Post Offies:-
Salanpur.

C. L. Poddar: &. Others,. Post- Officé Churulia.

R. S. Dalmlya, 26, New Alipore Road, Cal- .

. cutfa-27
CALPR, Dutta&Company, Hutton Road, Asanso],

" K. D. N. Singh, Chattapathar, Post Oﬂice
Kallpahan

: Equltable Coal Company

oy and T. Roy, Dabor: Golliery (Pr;vate?

4,000

4,000

- i56,000

'927000

5 41,000

564000

09,000
- 407,009

000
,000

L1m1ted 1/2 Lord Amount 1nclud-
‘Sinha Road, Calcutta-16, .

J. B. Mondal & Company, Post Office Samdf:
Burdwan.

Dhadka Colliery Company Limited, Post Office
Asansol.

Oriental Mining & Trading
Office Churulia, Burdwan.
Amalgamated Jambad Syndlcatg (Prlvat?
Limited, 33, Biplabi Rush-HéhatiHose' Roa

Calcutta-

Swadeshi. Mining & Manufacturi

Syndicate PQSE

spﬁt%%? ‘agamst

Sl No. 411,

4,600

ng_Compary' “- 55,?‘:‘1"
Limited, 33, Netaji Subhas Road, Calcutta-], o - 0(50
EBast.Barrakar Coal. Company (Ptivate lelted“' S s 00
Post Office Ukhra ) ’7_’5'@
Harsookdas Balklssendas 22, Burtolla- Street, 209"668
Calcutta-7.. N o
East Lajkdih Colliery.Company (Ptivate) LImitsd:© €9'56.000
"Post -Office Jaykaynagar, Burdwan, ) 9_?_56’0?6
East Satgram Coal Company'(Pivate) Limited: " " 4000
135, ‘Canning Street, Calcutta-1. o N
East. Baraboni Coal Gompany (Piivate) Limited, 4,000
4, Mandevilla Gardens, Calcutta-19,
East Jamuria Coal Company, Post Office Toposi, 93 ooo E
Burdwan. R
‘D. R. Sabhlok (Through Constituted Attorney : 000
B. L. Satnalika, Post - Office, Salanpur e ,s»(
Burdwan).. o
East Lachipur Collieries Irui ., Disher L
Collietry Company,- Rgstt @%ﬁce -Sitaramj A
Burdwan. .
East. Dhundabad: Golliery; - Post Office ‘Sitaram- 4000
iy X

. East Parsupdi Collieries L jmit % 2, Gommergial, i.,)
Building,. 102 Ntaj ; ubﬁ_ﬁ%ﬁ&p@“mtqw;ﬂg

L 4000

——

—
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8l. - Name of the mine
No. )

Location of the mine

Name and address of owners of the mine - ' Amount .
(in rupees)

1 . "2 3 4 ) 5
437, East Searsole . .« Post Office Raniganj ) Shri Jayanta Kr. Banerjee & Others, Burdwan, 4,000
488. East Bonbiddi . Post Office Salanpur Sklx';ri '(Ii‘K Mahato, Managing Agent, Salanpur, 4,000

: urdwan,
489. Fkrah Nandi. Ekrah Nandi Coal Company, F-2, Clive Build- 4,000

‘(New Jamuri).
490. Goenka Kajora

491. Guru GOpinath_
‘492, Ghusick . .
493, Ghusick . .

- 494, Girmint . .

- 495, Gourangdih, .

- 496, Gourangdih Begunia

497 Gangaram Chak '
198 Gopalpur. .
49,9."Hi__‘|jakhug,_-* .
500, Haripur . .
501. Hindustan Alkusa 7
502. Haroirpur K |
303, 1tapara . .
504. Jorekuri . .
505. jambad Selected
506. Jaipurié. Kajora
507. Jotejanki Khas
| ~ 508. Jambad Kajora
509. Jaykaynagér .

510. JamurlaA and B
Pits,

511, Jambad . .
512, Jamuna Kanali New
513. Jaméhari Selected -
514. Jotedhemo .

515. Jamehari Khas East

516. Jambad . -«

Post OﬂicerKajoragram
| Post Office Ijkhra

_ Post Office Kalipahati
Post Qﬁice Kalipahari

Post Office Charanpur

i’ost Office Panuria
Post Office Jamgram

B Post Oﬁice-Barhara
Post Office Mejia
Post Office Neturia

 Post Office Bahula
Poét Office ’Samdi

Post Office Mejia Ban-
kura.

Post Oﬁice Entaparaf

District Burdwan.
. Post Office Churuha

Post Oﬂioe Kajoragrarﬁ ‘
Post _Oﬂicg Ondal

Post Office Toposi

* Post Office Siduti

Post . Office Jaykay-
nagar.

Post Oﬁice'Nandl

Post Office Kajoragram
“Post ‘Office Mejia, Dis-
. trict Bankura.
Post Office Raniganj .

Post Office Ukhra

ing, 8, Netaji Subhas Road Calcutta-1.
Goenka Coal Company, S.B. Goenka Post T
Office Ukhra, Burdwan. /. 115000

Gnananda Industries (Private lelted Post
Office Ukhra, Burdwan. ) 86,000

" Coal & Mineral Syndicate, 36, Strand Road, 4,75,000
Calcutta-1. o
_ Ghusick & Muslia Collieries Limited, Post 5,44,000

Office Kalipahari, Burdwan.

’ Bengal Coal Company lelted 8, Cllve Row, Amount included

Calcutta-1. ifi-the amount
‘ specified against
Sl. No. 432,
Gourangdih Colliery Company (Private) Limited, K
Post Office Panuria, Burdwan. ) 133,000
Jamgram Coal Company (Private) Limited, Post '1,08,000
- Office Jamgram, Burdwan. . R S
Mishra Mukherjee & Company, Post Office 26
Sagarbharga, Birbhum. , , 000
Shri D.B. Parmar. Post Office Ardhagram, 4,000
_ Bankira, - ,? :
Shrimati Durgadevi Singhania, Post Office 7,000
Neturia, District Purulia. ’
Selected Baraboni Coal Company (Private 9132
~ Limited, 18, Netaji Subhas Road, Calcutta-1. ) ' -32,000
Shri S.N. Agarwala, Post Office Burrakar . . 98,000
Burdwan. . L
New Hamlrpur Colliery Company, Post Office . 4,000
Toposi, Burdwan. -
Shri Keshordeo, Post Office Jharia, Dhanbad. © 4,000
Jorekuri Coal Company (Private) Limited, Post 6
Box No. 55, Dhanbad. 26,000
Shri Devji Gelabhai & Others, Post Office Kajo- " 4,85,000
‘ragram, Burdwan. o
Swadeshi Mining & Manufacturing Company 7,24 ‘
Limited, 33, Netaji Subhas Road, Calcutta-1, = 7 '009
Messrs. Banerjee Santan, Post Office Toposi, 2,12,000
Burdwan. '
Jambad Kajora Colliery Company (Private 4,33
Limited, Post Office Siduli, Burdwan. ) 433,000
Aluminium Corporation of India Limited, 10,388,000

Post Office Jaykaynagar, Burdwan.
Equitable Coal Company Limited, 1/2, Lord /Amount included

Sinha Road, Calcutta-16. in the amount
specified ag amst
: Sl. No. 411,
North Adjoy Coal Company, Post Office Kajora- 15,000
gram, Burdwan, ?
New Jamuna Kanali Colliety Company, Post © 4,000
Office Rajgaran, District Bankura. '
Coal Products (Private) Limited, Post: Oﬂice 4,000
Nutandanga, District Burdwan. - o
Jotedhemo Colliery Company (Private) Limited, - 15,000

© 23/B, Netaji Subhas Road, Calcutta-1.

Post Ofﬁce Searsol Rajbarl Jamehari Khas Colliery Private Limited, Post 4,000

Post Office Kajoragram

Office Searsol Rajbari.

S.S. Devi’s Jambad Coal Condern (Private) Limited, 4,000
10, Akhil Mistri Lane, Calcutta., ?

16 M of Law—29.

:
1

[



218 Coal Mines (Nationglisation) [agr. 26
Si: - Name of the mine. Location of the mine -~ Name and address of .owners of the mine- Arhount
No.: . (in rupees) -
1 2 3 4 R
517. Jamuria 5 ando Post Office Charanpur Equ1table Coal Company Limited, 2, Fairlie Amount included

Pits, i : Place Calcutta
5l8 . Post Office Charanpur Equltable Coal Company Limited, 2, Fairlie Amount included

Jamuria 7 and 8
- Pits, .

N
519. Kasta Bengal

. Post Office. Churulia

520 Kajora and Western

Kajora.
521 Kajora (Guzdar)

522, Kajora Selected
5723; Khas i{ajo;;i
524 Khas Searsole .
525 Krlshnagar

526. Kunustoria

| 827. Kottadih ', + - .

528 Kumardih - .
529, Kumarkhala .
530.” Khas Chadbalpur
531, Kalipahari

532 Kuardih .

533. Khas Baraboni

534, Khas Mohanpur | ",

535. Khoirabad
536. Kalikapur
537. Kanyapur

538. Khas Dhundabad
539, Khas S1la,1pur

540.: -K.ajora (Roy Dutta)-

541. Khandra Sitalpur

542, Khudika
'543. Kalidaspur

544, Khiratore Khas

545, khas Jambad

—

.

Post Oﬂice Kajoragr_arn(.
Post Office Kajoragram
Post Office Raniganj.
EPost Oﬂice Kajoragram

Post Oﬂiec Searsole
Rajbari.

. Post Office Toposi

. Post Office Panufia

“Post Office Toposi -
Post Cﬂice Kottadih :

 Post Office, Ukhra,

o Post‘/:Oﬁicé':Bahula'

Post Office Jaykay-

nagar,
" Post Office Kahpaharl

Post Ofﬁce Raghunath
Chak

t Office Samdi

g Poso

' "Post Ofﬁce Bara Kalh .
bar1

Post Office Neturla

Post Office Samdi
Post Office Ukhra

. Post Office Kajoragram

Post Office Salanpur
Post Office Méjia -
Post Office Khiratore .

' Post .Oﬁice Ukhra

" Kasta Coalﬁelds L1m1ted 3 Synagogue Street

Place, Calcutta. - thei: amount

speclﬁed aghinst
SI. No, 411,

13 ,000
. Calcutta, .
:Shri K.C. Palchowdhury, Post Oﬁice Kajora- 2,07,000
. gram, Burdwan... e .
The .Guzdar Kajora ‘Coal Mmes lelted Post 2,24‘,0(50
Office Kajoragram., - . _ .
- “Kajora Selected Colhery Company L1m1ted 135, 3,38,000
Canning Stregt, Calentta-1. . C
Khbas Kajora Coal Company Limited, 18, Neta_u 21,09,000
_ Subhas Road, Calcutta-1. :
Kumar K.N. Mahah Post Oﬁice Searsole Raj- 7, 000
. bari.
" “Parasea Colhery lelted 25 Neta_u Subhas - 118 000

*- Road, Calcutta-1,

) Bengal Coal Company letted 8 Cllve Row, Amount included

Jinti theoy:
specified
Sl Ng, 432, 3
Equ1table Coal Company lelted 1/2 Lord Amount mcluded
Slnha Road, Calcutta, .. in tl;te,c‘1 Amount. ;.

amou it

Calcutta-1.
S agamst

specificd “Against"
ey e SL No, 411. .
-, ' Kumardih Coal Company, Post Office Ukhra, 1119, 000
_ B'u'r'dwan _
Kumarkhala Colliery Company, Post Office '3 3 .
Bahula Burdwan, . '36'(_)(_)0 -
_Rani H. Devi ‘and Rani K, Dev1 Post Office 697000
“Searsole Ra_\barx Burdwan, \ _
‘Ghusick and Muslia Colliefy I Jp:uted Post Office 403,000
Kahpaharl, Bur o
wardih Coal Company (Private) L1m1ted 41, “39'83000"
K‘Choy'\}finghee Road, Calcutta-16, _ 82,000
AK. Collieries Cotipany, 34-A, Sardar Sanka:’ " 19000
Road, Calcutta-29. 9’900
Late. Shrl "Ramgoti Hazra Post Office Kajora- 74,000 '
‘gram, Burdwan. o
" M/s. Jamgram Coal Company (Prlvate Limited, ™ 51,000
“Post glfﬁce Bara Kalibari, District Ba?nkura. : 000
_Shri Harlhar Banerjee and Others, Post Office ' 4,000
Bara Kallbarl District Burdwan., ’
Neturla Coal Company Limi d_,f Post Office YO
" Neturia, District Purulia, !
Nagrath Collieries lelted Post Office Sarodi. : 4m0
N.H. Ojha Company (Private) Limited, Clive 4000
Building, Netaji Subhas Road, Calcutta-1. !
Roy Dutta and. Company, Post .Office Kajora, - 4,000 :
Burdwan. ’
N.H.. Ojha Company (vaate) lelted Clive Build CA000
" ing, Netaji Subhas Road;, Galeutta-1. " 4,000
- Sri Krishna Colliery; Post :Office: Salanpur. o 4,000
Shri M.D. Chatterjee, 2, Thana Road Asansol. 4,000
Messs, ‘Sankari Prasad Singh Deo, Post Office 4000
. Panchakot_ Raj, Purulia, !
Shri Mohanlal Goenka, Post Ofﬁce Ukhra

Burdwan 1 1'090

*"I‘Jua amount includes. the. amount payable in. respect of coal mmea specified. against SI. ?QTSQ—S,

—_—




Post Office Searsole Rajbari, Burdwan.

or 1973] ‘Coal Mines (Nationalisation) 219
Sl L Name of the ’&ﬁn‘e" Loeation ot‘ the‘ mine . Name and address of owners of the mine Amodnt
No. 7 . . (in mpees)
1 2 3 4 5
546. Kumarpur = " “Post Office Sltarampur . ‘Shri M.M.Bose, Borachak, Post Office Sitaram- 4,000
: e e .. L.bur Burdwan .
547, "Kankartola "7 ‘Post. Office Kankartola , Kankartola Coilieries (Prlvate) Linited, Post 75,000
o N _ . Office Kankartola, Burdwan. . _
548, Kasta " Post Office Churuiia Kaétz} Coalfields Limited, 3, Synagogue Street 26,000
R . o o L alcutta. i
""%49, “Lachipur Post Office:Kajoragram K%I’Ei.s Jherlrlah Coal Company, 8, Clive Row 10,53,000
: ) alcutta~ R
“$50, Lower Kenli “Post Offfice” Kajoragram . Khas Kenda Coiliery Company (Private) lelted 5,49,000
L e . 135, Canning Street, Calcutta-1. L
551. Lohat . Post Oﬂice Salanpur Shri Bhuramal Agarwal Post Office Salanpur, 64,000
PR . o . . Burdwan, : -
552. Lakshmi Shri Sahadev Dutta, Blrbhum 4 000
}.5’53: Monoharbahal o Post Oﬂice Asansol Messrs, Chandramal Indra Kumar (Private) 499 ;000
L -, Limited, 3, Synagogue-Street, Calcutta-1..
554. Mukherjee’s Jote ‘ Post Oﬂioe Topos1 "+ Shri C.R. Mukherjee, Netajl Subhas Road, Ram- 27,000
cgwrp  Jamaki, o o+ ..o -ganj, Burdwan. v
555. Madhujore . . Post Oﬂ‘ice Kajoragrame 'Madhujore Coal Company (Prlvate) lerted 135 30,13,000
. :+ ., Canning Street, Calcutta<1.- - - S et
556, Mahabir . ., 4 ost Oﬂ‘ice Ramganj Mahabir . Gollierigs, : Limited, 178, Mabatma -: - - 1,43;000
o Lo e i Gandhi Road, Caicutta.
957, Moira . - Pogt Oﬁice Molra Colhery Western Bengal Coalfields Limited, 9/1, R:N. - 43,15;000
e -7, Mukherjee Road Calcutta.
e ;- Post ‘Otﬁce Searsole . Shri_ Nirmal Kumar Geaulecha, 7/2, Babu Lal B 1 59,600
C ajbarlk. |, ; v Lane, Calcutta-7, -
Post Ofﬁce Ramganj West Bengal Mining Company, Post Office © - ‘12 ,98,000
. Ranigan;.
. Post Oﬂice Kalrpaharr Ghusrck and Muslia Collieries lelted Post . 60,000
T g < wie-Qffice Kalipahari, Burdwan., . - - P
Post Oﬁioe Samdr "*SN Chaudhury & Company, Kartar Nivas, 1,19,000
Burnpur Road, Asansol.
. Post Office Ondal Madhabpur Coal Company, 3, Synagogue Street 1 ,54, 000
L S L Calcutta,
BT S U T S PR S L R S S M y
%63, Methani . . Post Office Sitarampur . fs..vKultable Coal Company, 1/2 Lord Slnha Road Amount Includ.
. , , ... Calcutta, &tin . the
amount specr-
’ _ ﬁed a/giamst Si.,
. Mondal’s Nandi Post Office Nandr ] V‘ondal and Company, Post Office sthergarh N 4 ooo
. Middle Kajora & Post @ﬁicé‘Kajorag‘ram 'Shrr K.C. pal Cboudhury, Kajoragram ’ 4 000
~ Southern Il{a;ora, _ : .
Mondalpur Post Ofﬁoe Nandl Mondalpur Coal Company anted Post Ofﬁce 4,000
S e 3 ¢ =0 o Neamatpur. _
567. Mangalpur . Post Office Ranrgam New Beerbhoom Coal . Company Limited, . - . 4,000
SR S 1 sen il R T HT T e Nideaeing Agents Mifs. Atidréw Yule and ’
: : e Company Limited, Post Box 150, Calcutta-1. , ,
R _Shri M.M. Chatterjee, Ondal. 4,000
Post Office Sunderchak - Messrs. Mouthdih Coal Company, Dishergarh. 4,000
Ghanshyam Coal Industries (Private) 'Limited, 4,000
L w 5 . S 9, Bhawani Dutta Lane, Calcutta-7.
New Ké_nda . Post Office Toposi New Birbhum Coal Company errted 8, Clive 41,23,000
A Row, Calcutta-1.
rth.Jambad . . Post Office Kajoragram North Jambad Coal Company, Post Office 198,000
- Kajoragram, Burdwan. "+ - b
573, North Searsol Post Oﬂice Searsole ESeair'sole Mining and Industries (Private) Limited, 12,33,000
. . .. Rajbari,. B Post Office Searsole Rajbari, Burdwan. Lo E AL e
574, Nag’s Kajora'Jambad Post Office Ukhra : Shhmatx Ashalata Nag and Others, 4, Mandevilla 3,57,000
s ; Lt Gardens, Calcutta; : PSR BN
55 North Chora ;;’Post Oﬂice Ba‘n\xla rShnB M. Dutta, North Chora Collrery Company, 68,000
et i e o . Post Office Bahula,; Burdwan.: Groadrel s
“5%6. New Jamehati Khas .. Post Oﬂice Jaykaynagar *New Jamehari Khas Colliery (Private) Limited, 13,47,000




590, Nakrekonda Baljuri-

Nabaghanapur
‘Maheshpur,

591. Nakrekonda and Sarpi

592 New South Barabom .

593 Narsamuda
594, 'Nor_th Mosila
_595. New Begunia .
596, Nuni . .
597, New Mangalpur

598. North Haripu; .

599. New Madhabpur_

' 600 New Nandi
601, New Jamuria .
602. Palasthali .. .
' 603 ‘Pariarpur . .

- a7

Post Office Baraboni

Asansol

 Post Office Kalipahari

Post Office Barakar '

Post Office Ethora

_ Post Office Ghore *

Post Office Nandi-

- Post Office Nandi

Post Office Churulia-

Post Office Kalipahari -

“ Shrimati

Exchange Place, Calcutta 1.

r

Western Bengal Coalficlds Llrmted 15, India Amount

Exchange Place, Calcutta-1.

" Messrs. .Amiya Bala Ghose and Sons, Post Office

Baraboni. -

‘Sanpukuria Asansol Colliery Limited, 18,
Mission Row, Calcutta.

North Mosila Colliery Company, Post Oﬁice
Kalipahari. .

Shri S.K. Mukherjee, Ba.rakar S
~Mukher_|ee P. (Rai Bahadur), G.T. Road, Delhl.
‘Shn Jaladhar Mondal, Village Bonbiddi, Post '

" Office Sal anpur.

Previously owned by Shri K. L Dutta, Post Office

Bahula, Burdwan. Dutta Pal and Company,
North Haripur Colliery, Post Office Bahuia
(Partners—K.L. Dutta and D.N Pal),
Burdwan,

" A.B. Ojha and Company, 23/B, Netajl Subhas

" Road, Calcutta.

Gayatri Devi, wife of Shri

Subodh Mukherjee, Feeder Road, Raniganj.

Selected Satgram Collieries lelted 18, Netajl
Subhas Road, Calcutta.

Palasthali. Coal Concern (anate) Limited, 53,
Mechua Bazar Road, Chinsura (Hooghly).

Shri Shewsiamal Agarwalla, Post Ofﬁce Saint
Birbhum, C h1a,

13,000

4,000
4,000

- 4,000

i 4,000

4,000

Amount includ-
ed in the
.amount s peci.
ﬂed against S1,

“"No. 529.
Amount mclud-
L& in the
amount speci-
fied against S,
No. 618,

4,000

4,000

. 8,000 -

4,000

226 Coal Mines (Nationalisation) [acr 26
“SI.  Name of the mine  Location of the mine =~ Name and address of owners of the mine - Amount
No. . . . (in rupees)
12 3 4 5
Ne———
577. New Satgram Post Office Devchand- Shethia Mining and Manufacturing Company 18,70,000
} nagar. Limited, 4, Bakul Bagan Row, ‘Monohar . :
. ’ Mahal’, Calcutta-25.
578. Nimcha . . . Post Office Raniganj ‘Nimcha Coal Company (Private) Limited, 1/1, - 3,32,000
L Rowland Road, Calcutta-20.
579, North Brook . . Post Office Jaykaynagar ~ Shri Bimal Kantl Roy, Post Office Jaykay- 5,58,000
o ‘ : : nagar. ‘
580, New Ghusick . . Post Office Kalipahari West  Ghusick Coal Company Limited, 10, 2,53,000
T . Netaji Subhas Road, Calcutta-1,
581. North Charanpur . Post Office Charanpur Shri IBE ganguly, Ushagram, Post Office Asan- 18,000
o . : sol, Burdwan
582. North Ghusick . Post Office Majihara Shg Gém&sh Coal Company, Post Office Asansol, 36,000
_ A . urdwan, .
583, New Damagoria - . Post Office Salanpur New Damagoria Coal Company (Private) Limited, 4,06,000
o ) : Post Office Salanpur, Burdwan. :
584, North East Salanpur ,- Post Oﬁ’ice Samdi Shg A.R. Acharyya, Post Office Heamatpur, 1,28,000
. . . urdwan, o
585. North West Salanpur  Post Office Samdi Shri A.N. Mukherjee and Others, Post Otﬁce 32,000
o ) S Samdi, Burdwan.
586. Néw Bhagran . . Post Office Sitarampur ShrB1 SdBanerJee (Nllachal), Post Office Barabom, 4,000
. . _ . . urdwan : :
- 587, North Poniati Post Office Baraboni Shri B.B. Dutta, Post Ot’ﬁce Barabom, Burdwan. 18,000
- 588, New Ardhagram Post Office Ardhagram ‘Shri B.P. Singhdeo, Post Oﬁﬁce Panchakotraj, 4,000
’ } I District Purulia. )
589, New Bamna . . - Post Office Salanpur- - Nez‘v Bamna Colliery Company, Mehta Press, 58,000
. : sansol.

" Western Bengal- Coalfields -Limited, 15, India Amount mclud- -

in the
amount speci-
fied agalnst SI.
No,.654.

mclud-

. -the
amount speci-
ﬁed ag:mst Sl




oF 1973]

Coal Mines (Nationalisation) T 33%
“Sl.  Name of the-mine Location of the mine  Name and address of ownérs of the mine Amount
No. R . o -~ (it rupees)
1 2 3 4 . 5
604, Parbelia . Bengal Coal Company Limited, 8, Clive Row,

Post Office Neturia

- 605. Patmohana . Post Office Patmohana

606 Poidih . . .

" 607. Prossono Dutta ] Post Office Kajoragram

. Kajora-:

608." Parascole . BN . Post Office Kajoragram

609, Parasea . . Post Office Kajoiagram

610. Proper Kajora'.

611. Pure Bansra . . Post Oﬂice Ranlganj

612. Pure Jambad . . Post Office Kajoragram
613, Pure Kajora .

614, Pure Kenda . . Post Office Ukhra

. . Post Office Searsole
Rajbari.

- . Post Office Nutandanga

616, Pansuli . .
617 ‘Pure Samla L :PostVOﬂice'Nutanc'langa
618 Pure Sltalpur . . Post Office Ukhra

619 Pansuh Nutandanga . Post Office Gogla

620 Pottery e Post Office Raniganj
- 621, Pretoria ., .

622, :Pui'ushottampur and

_Abhirampur, , : _

623, Pahdaveswar* . . Post Office Barakar

624. Poniati Baraboni' ., Post Office Charanpur

625 Premier Nandi . . Post Office Nandi

626. Pure Dalurband
(Near Samla Dalurband)

627, Poniati Mines K ' Post Office Nandi

628, Ramjlbanpur (Nag s) " Post Office Sitarampur

629, Igantpur Post Office Dishergarh

Post Office Sunderchak -

+  Post Office Kajoragram

VPost Qfﬁce Kajoragram

"Kumari Rani

. " Post Office Charanpur =

Calcutta-1.

Messrs, Patmohana and Bharatchak Collieries
(Private) Limited, Post Office Sitarampur,
Burdwan.,

Bengal Coal Company Limited, 8, Cllve Row, -
Calcutta-1.

Shri P.C. Dutta and Sons, 71A, Netaji Subhas
‘Road, Calcutta-1.

Parascole Coal Company, 18, Netaji Subhas
Road, Calcutta-1.

Parasea Collieries Company, 25, Netaji Subhas
Road, Calcutta-1.

‘Shri Nimbarak Proper Kajora Coal Company
(Private) Limited, 135, Biplabi Rash Behari
‘Bose Road, Calcutta-1.

Pure Kustore Colliery Company Limited, 8; '
Lyons Range, Calcutta. -

Pure Jambad Colliery - Private Limited, 135

. ‘Canning Street, Calcutta.

‘Bast Barakar Coal Company (anate) Llrmted,
18, Netaji Subhas Road, Calcutta.

Pure Kenda Coal Company, Post Oﬁice Ukhra,
- Burdwan.

i H. Devi, Post Office Searsole
Rajbari, Burdwan.

Krishna Valley Selected Coal Company,
Office Nutandanga,

Sun Distributors and Mining Company Limited,
14, Netaji Subhas Road, Calcutta.

Pure Sitalpur Coal Concern (Private) L1m1ted
23-B, Netaji Subhas Road, Calcutta.. - .. ;..

Post

Shri DT. Dhanuka, Post Office Nutandanga ‘

Burdwan,
Burn & Co., 12, Mission Row, Calcutta,

. Seebpore Coal Company Limited, 8, Clive Row,

Calcutta.
Tata Iron & Steel Company Limited.

. Shti Pandaveswar Coal Company Limited,

Post Office Salanpur, Burdwan.

" Shrimati Ashalata Nag and Others, 4, Mandevilla

Gardens, Calcutta-19.

'Shrx Sunil Kumar Mitra, 19/A Dahmtala Lane,
Calcutta-6.

Pure Dalurband Coal Company, Post

Ofﬁce
Pandaveswar Burdwan. ‘

'Krlshna Valley Selected Coal Company, Post
Office Nandi, Burdwan. .

Ramjlbanpur Coal Company Limited,
4, Mandevilla Gardéns, Calcutta.

Equitable Coal Company Limited, 1/2, Lord
Smha Road, Calcutta.

) Amount includ-

ed.: in- the
amount speci-
fied agalnst S1.
No. 4

’45:000

Amount mclud-

ed in  the
fod againn s,
No. 432,
1,30,000,
16,56,000
25,19,000
1,27,000
10,39,000%.
. 3,52,000
6:40,000
4,000
2,48,000
33,000
278,000
3,50,0001
3,01,000

4,000
4,000

4,000
e
) 4,000
4000

Amount mclu-
ed ;,m . the
atount speci-~

fied  against
“: 8l No: - 660;:
11,000,

. 4,20,000

.Amount mclu-

*This amouiit - 1ncludes thie ‘amount” payable. in Tespect of coal mines specified agamst ‘SI.No.’ 426

ded the
' amount speci-
-vfied " against
Sl. No. 411.

TThls amount mcludes the amount payable in respect of coal mmes speuﬁed agamst Sl Nus 599 and 681




643. Seetalpur .

6.

6s:
646.

-"§out-h Joy;amdanga
_Searsole . | .

647. Singaran
648.
649. South Jambad K

650. South Parasia

651. .S

‘Sodepur 9'and 10 Pits

Sitaldassji Selected

. Post Office Kajoragiam

a __B;é,_idyanathpur

Post Office Dishérigith

Post Office Sundérchak

., Post Office Asarisol

. 'Post Office Raniganj

Post Oﬂice Topos'i

Post bﬂice Searso]e ‘Raj-
s

. .Post Office Kajoragram

Post Office Pandaveswar

South Parasia Colljeries (Private) lelted 33

B33 Coal ‘Miries (Nationalisaiion) Tact 56
SL . ﬁiame of the 'rnine Location of the mine Name and é.'d’c:lress of oyvners. of the rnine- - “A.mouﬁ‘t’*
- No. : (in ‘rupees)
1 T2 s T, s
630. Real Kajora Post Office Kajoragram Reé.]]Kajora Colhery Trust, 24, Strand Road, 1,48,000 -
e alcutta )
631, ° Real ‘Ja:tﬁbad Post Office Bahula Oriental Coal Company (Private) Limited, 25, 4,66,000
o S o Brabourne Road, Calcutta.. oo
632. Rdtibati Post Office Kalipghari©  Wést Bengal Mining Company, Post Office, 19,29,000
’ . ’ Kalipahari, Burdwan.
633. Radhamadhabpur . . Post Office Kalipahari Ghusick and, Muslia Collierjes, Limited, Post : 71,000
o o o © . Office Kalipahari, Burdwan, ’
634. Rana Number 6 Pit , Post Office Kalipahari Lodna Colliery Company (1920) Limited, 6, 94, 66,000+
) : Lyons Range, Calcutta.
635. Ratiiganj . . . Post Office Raniganj Bengal Coal Company, 8, Clive Row, Calcutta. Amount inclu-
T S S S Ceoeideds Hn ! Cfhe
amvant -~ speci-
fied ; -.against
- o - A , S No. 432,
636. Radhaballavpur Post Office Samdi Automotive Manufacturer’s. Agenices, P-27, - +.14,000.
: - B ‘Princep Streét, ‘Calcufta-i3.” ;
637. Rangakanali Post Office. Samdi Messrs Surajmal Gupta and Others, 135, Bip-.,, 82,000
s T Tabi Rashbéhari Bose Road, Calcutta-i. ‘
638. Real Salanpur ‘Post Office Salanpur ‘Salanpur Syndicate Limited, 3, Synagogue 4,000
L _ oo o . Street, Calcutta, L EPRT
639. Redl Raniganj . . Post Office Raniganj _..;'Real Raniganj Coal Oompany Lxmlted Post 4000
) o e o OfﬁceRam_ga_m : TR
640. ‘Re4l Nandi . . Post Office: Nandi - Real Nandi Colilieries L1m1tcd 8/2 Hastlngs . 4,000
o G . e . ... ... Street, Calcutta. et s
641 Rissa . . . Post-Office Russa : Selé:ted Raniganj Colllerles 21, Ekdalla Road 4 000
N : R lcutta. Hamd e
-642. Sanctoria . . Post Offic Dishergarh . Bengal Coal Comoany lelted 8 Cllve Row, Amount 1nclu.
- . . Calcutta. R ool dn the
o gu‘ljount SpeCl-
ed agamt_
SLNE T 48,

_Bengal Coal Company lelted 8, Cllve Row, Amount included

© Calcutta. it tHe “*Hrhoutit
specified” against
SliNG.432. .
Bengal Coal Company lelted 8 Cllve Row, Amount lncluded
Calcutta-l s . ;:,ln,-the ‘e atholtit
specified agalnst
S1. No. 432(

472000

Dlshergarh Coa;"Company lel_led 3, Syna-
gogue Street, Cdlcufta

Searsole Coal Company Limited, 22 Chxtta- )
‘fanjan Avenue, Calcutta.

Slngaran Coal Syndicate Limited, 237-P/1A
Mahicktola Main-'Rdad,” Caldift tth,

Messrs Puranmall Shre iwas and Brothers,. . .
Searsole Rajbari, Bur Pl

‘Canning Street, Calcutta-"l

South Parasia Collieries (Private) lelted 25
- Neétaji' Subhas Road, Calcutta-1.

Ashoka Mineral and Company, Post Office
Pandaveswar, Burdwan.

6§Q.«:§amla- "Cha‘trisgonda Post Office Pandaveswar Swadeshi Mining and Manufacturmg Company

' . _ o o o Limited, 33, Netaji Subhas Road Calcutta-1.
653."Samla Dalurbalid  ." ‘Pést Office ‘Pandavéswar Samla Dalurband Coal Company {Private)

L S lelted Post Oﬁice Jharia, Dhanbad
654. Sathla Manderboni’ . Post Office Pandaveswar . Western Bengal ‘Coallields lelted 9/1 RN,
_ I Mukherjee Road, Calcutta-1.

655. % Rifidra Post ‘Office Pandaveswar Swadeshl Mining and Manufacturing Company .

- Limited, 33, Netaji Subhas Road, Calcutta-1,
6562:Sa-n1a Pandaveswar Post Office Pandaveswar Swadeshi Mining and Manufacturing Company - 2,25,000

. Limited, 33, Netaji Subhas Road, Calcutta-1.

/*—Thls amoum mcludes the amount payable in respect of coal _mines specnﬁed .against Sl ;Nps ‘66,9,,%“’_

and 671.

TThls ‘amount mcludes the ‘amount payable in respect of coal mines spec1ﬁed agamst Sl Nos 590 and 591




OF 1973] ' o Coal Mines (Nationalisation)

223,
8.~ 'Namé of the mine = Location of the ming ~ Name and address of owners of the mine . Asnount;
‘No. : . Caes T e E ' (in rupees):
T, ) 3 4 5
657.. Samla Ramnagér + .« Post Office Pandaveswar Swadeshi- Mining. and Manufacturmg Com- 4,50,0G0

o - _ pany Limited, 33, Netaji Subhas Road,
Calcutta.
658. Sarpi Kajora © 7. Post office Ukhra .' Sarp1 Kajora Coal Mines (Prlvate) Lxmxted, 6,49,000
33, Canning Street, Calcutta )
64t 'Sglocteg;;’i{éiafa Jainbad Post Ofﬁce, Pandaveswar: Selected Kajora Jambad Colliery, Post .1,31,000
PR = : Office Ukhra, Burdwan. -

665. Selected Samla - + Post Office Pandaveswar Selected Dalurband Coal Company (Private) 7045000%
L o . T . Limited, 137, Cotton Stréet, Calcutta-~7. A
661, Siduli . . Post Oﬂioo Ukhra Siduli Colliery Company, Post Office Ukhra, 1,42,000

_ o , .+w.. Burdwan. . N
662. Sitalpur . . »  Post Office Siduli Sltalpur Coal Company (Private) lelted - 3,02,0Q0 -
R Sl - =, Post-Office Sldull, Burdwan. e -
663. South Adjai U Post Office Gogla ) VGopal Collieries lelted, 174, Mahatma >4,ooo
: Gandhi Road, Calcutta-~7. .
664.':Sunkerpore' .+ Post Office Ukhra Ukhra Minerals (Private) Limited, Post 417,000
Office Ukhra, Burdwan. ) : ‘ o
'665. Satgram (Nageswar) "V Post Offixe Searsole - Nageswar Coal Company Kargah Colliery, . - 475,000
' Ra)barl. : Post Office Bermo, Hazarlbagh g
666." S%l_ected Scarsole « '+ "Post Ofﬁoe Ranlgam - Puranmal Jagannath, Post Office Raniganj. © 4,88,000
667, .Sti Amritnagar Selected, . -Bost Office:Raniganj. "‘Sriiniwas and 'S’ons, Posthfﬁce Raniganj. i4s41,000
668. Seebpore - . + Post Oﬂ?ce"Gha_ranp'ur - Katras Jherriah .Coal Company Limited, 8, =~ . 4,000
L LoEEL e : :Clive Row, Cilcutta-1. . v o
669.. Sripur Incline * - +  Post Office Kalipahari Lodna Colhery Company (1920) Limited, 6, Amount includgd.
. T © - Lyons Range, Caleiitta<1. - in” " thé - amount
' specified” * ‘against
: - .. Sl No._ 634.
670, Sripur 1, 2 and 3 Pits "+ Post Oﬂice'Kélipahagiu Lodna Colliery Company (1920) Limited, 6, Amount included
: : ) Lyons Range, Calcutta-I. _din. thé, ‘amount,
. ‘ . IR : IR ) ’ specified’” agalnst N
5 o S 8L No. 634.
671, Stipur 4, 5 and 6 Pits, ;. Post Office Kalipabari, Lodna Colliery Company (1920) Limited, 6, Amdunt”  ircluded
" ) ‘ -Lyons Range, Calcutta-1. in  the amount
) . _ specified,  against.
S . o o . : Sl No. 634.
672. Samdi Sangramgarh  + Post Office Samdi . B. Hazra and Company, Post 'Ofﬁcg‘Sarndi - 35445000,
673, SHibpur  + e+ ol ... Manish Kumar Mukherjee and Doctor A. 000
73 : K. Bhattacharjee, Post Office Shibpur, - +
_ Burdwan. ; '
674. Shri Ghanashyam:* »  Post Office Kajora Ghanashyam Coal Industries (Private) Limi- §3,000.
’ . ) y - ted, 7, Bhowani-Dutt Liane, Calcutta-7. U
' 675. Shabanpur - . +  Post Office Salanpur Shridhar Mukherjee, New Beerbhum Coal 45000,
o . : . Company, Burdwan. T
676. Selected Kéior‘a . + Post Office Ranigahi Kajora Selected Colliery Company, 135, - . . .4y000 .-
L o K A . Canning Street, Calcutta-I. - R
" 677. Selected Dhundabad - Post Office Salanpur Selected Dhundabad Colliery, Company, 45000 .
i _ e : -+ Post Office Salanpur. S
678. South NaWpara . » Post Office Ondal Pure Dlshergarh Coal Company . Limited,. 45000,

51, Garanhatta Lane, ‘Calcutta.

- This amount includes the amount payablé in resﬁéot of coal mines specified against 626.




224 Coal Mines (Nationalisation) : [AcT 26
Sli" Name of the mine ~ Location of the mine = Name and address of owners of the mine -Amount .+
No. 7 : {(in _rupees) .
679 . Sitalnagar Post office Kajoragram  Jagannath Buchasia and Others, Purna Ni- - ' 4,000

_ bash Manison, Raniganj.
680. Sree +  Post office Charanpur k Belbaid Colleiry Llrmted, Post office Rani- } 4,000
. ‘ : ) ganj. o
681, Sree Sitalpur - . Pure Sitalpur Coal Concern, 23/B, Netau Amount included
. Subahas Road, Calcutta-1.- in “the amoun
specified againstt
o Sl No. 618,
692. Selected Banskuri . - - Post office Mejia ) Selected Banskuri Colliery Company, 3, - 4,000
_ Gangedhar Sarayan, Post oﬂice Ranigany, .
" 683. Santalmoutha Post office Neturia =~ Moutha Dishegarh Coal Company, Post 4,000
: office Barakar oo )
684. South Kenda Post office Toposi . South Kenda Coal Company (Ratanlal Goenka 15,000
: and Sura)bhan Ganerlwala), Post Office ;o )
_ ) * Toposi.
" 685. Sibdaspur Post office Salanpur Slbdaspur Colliery Company, Post office 4,000 -
o ~ Sitarampur, Burdwan. o
-~ 686. Selected Jamuria | - Post Office Nandi A. K. Goswamy, Post ofﬁce Blrkultx, . 45000 -
. : . ’ Burdwan, o ‘
687. Satpukaria Post office Asansol ~  Satpukaria and Asansol, Colhenes Limited, 45000 .
. G . . - ' . 18, Mission Réw, Calcutta; A
638. South Samla - +.. Post office Pandavewsar Kalyanji Mavji and Company, 14 Neta)l 1‘.1,600
R : o : Subash Roacd, Calcutta. T
689" Salanpur A Seam ~ * Post Office Salanpur - -~ New Sergarh Coal Company, Post Office 45000
~ Salanpur, Burdwan. ’ S
690. South “Bast Barabonl Post Office Charanpur Bharat Collieries Limited, 11, Clive Row, 4,000
i Khas T Calcutta. :
691. Shyamsﬁnda'rpur + Post Officé Ukhra Burdwan Collerles Limited, 5 Synagogue 15,000 .
, e e e Street, Calcutta. '
692, 'Samla Govindpur Post Office Pandaveswar Samla Govmdpur Colleries (anate) Limited 4,000
8 : .. 33, Canning Street, Calcutta-I.
693. Selected Nandi : Post Office Siduli .- ~]ydotsna Devi, Post Office Sitarampur, Burd- 4,000
o o , warl.
694. Saltore - Post Office Saltore’ Barakar Coal Company, Chartared Bank . 4,060
o ‘ } . ~ Building, Calcutta. ) . . L

695 “Seléted Baraboni Post Office Charanpur Selected Baraboni Coal Company Limited, | 4,000
) ) S -~ Post Office Charanpur, Burdwan. . i
696. Toposi * o . Post Office Toposi .Associated Nandi Colleries Limited, 18, 7,65,000

: : Netaji Subahas Road, Calcutta-1. S o ]

697. Tara . + " Pest Office Birkulti Tara Colleiry Limited, 19 Radha Nagar Road 1,07,000

: ’ Burnpur, Asansol
698. Toposi Koradanga _ - " Post Office Toposi Toposi Kordanga Coal Concern, Post Office 4,000
o Topsoi, Burdwan.
699. Uttar Dhadka Post Office Kajoragram Néw1 Beerbhum Coal Company, 8, Clive Row 45000
. . alcutta, ’ ,
700. Upper Kajora - »  Post Office Kajoragram Hari Prasad Bhan Singha, 29-A, Sir H. Goe-_ 4,000
enka Street, Calcutta—7. )
701; Victory Group * »  Post Office Nutandanga Coal Products (Private) lelted 3, Bankshall ‘ 12,55,000
. _ Street, Calcutta.
702. Visheshari Khandra Post Office Ukhra N. H. Ohja and Company, Glllander s House 9,37,000
: 18, Netaji Subhas Road, Calcutta. '
~




O 19731 © . Goal Mines (Nativhalisation§ | i

SL Name of the mit_fe/ Location of the mine’ Name and addréss of owners of the mine Amount
No. . _ _ : _ (in fupees)
I ‘2 3 7 4 5
703 Viceroy (Mandal’é_) ‘ Post Oﬂiz':e:lf)ishergarh B.N. Mandal énd Company, Par'ekh’s Build- 4,000
N ing, 22, Canning Street, Calcutta
704. Western Kajora + Post Office Kojoragram = Western Kajora Collieries (Private) lelted i 237,000
- 178, Mahatama Gandhi Road, Calcutta.
705 .. West Baraboni’ +  Post Office Raghunath- Modern Coal Trading Company (Private) 71,000
) - Chak., - Limited, Post Office, Raghunath Chak, )
: Burdwan.
706, West Palasiha: +  Post: Office Asansol P.K. Aggarwala and Others (B.L. Agarwala ) 4,000
: : and Sons), Post Office, Jharia.
707. West Jamurla v Post Office Charanpur ~ West Jamuria Coal Company Limited, 2, 4,000

Brabourne Road, Calcutta.
* Darjeclitg . Coalfield '

708.. ‘Dalingkota +  Post Office Pillan’s Hat Himalaya Coal and Mineral Industries, Post 4,000
- Office, Bagrakote, Darjeeling. :

709" East Bagrakote-; . ;. Post Office Pillan’s Hat . Dalingkote Colliery,- Post Oﬂice, Plllan s Hat, - 45000
. B h - Dartjéeling. o -

710, Cagu "+ 'Post Office-Manabari Choudhury and Chakravarty Chaturbhatl,:{ ‘
. : : . s Post Office, Bagrakote.

Foggt £ 1:e Ve e N P | - - X .
i1 Lithi‘V’alley_’a' + Post’Office-Fagu 1, ‘B;D. Sharma, Dirjeeling:

1

T

Explarumon -—-In this- Schedule, wherever any amount, spec1ﬁed in the fifth column against' a coal mme
Jaclared in the footnotes to- include also the' amount payable in relation to one or more other coal mines, all the coal
elation to ngc such amount has been speaﬁed in the said column as payable, shall be deeme1 for th purposes of thisAdt
tO constitute 4'group’ of coal mmes ' _ : it .

Jmy e




